IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :24-06-2023
24.06.2023 \

|

Date

Date of

. Case Appli Dealing'Sea
Appl .
Applicat | Type [Court Section|t
ion
Order (Se
WP (C) - WRIT
63771/2 124.06.202 115135/ |vanas pATI [C.O. btd.  lgranch- 2F
023 3 023 2023- |7 No-
06-23 4)
Order (Se
WE (C) - WRIT
63772/2 124.06.202 115115,5 |sumanTa DAS [C.O. btd.  pranca- 2°
023 3 053 2023- | No-
06-23 23)
_ Order (Se
63773/2 [24.06.202 ?gég;/z HRUDANANDA | Dtd. g§§ECH_ at
023 3 075 MOHAPATRA o 2023- | No-
06-22 8)
Order (Se
63774/2 [24.06.202 "¢ (S)7 lorinocaan |, Ded. [y [t
023 3 023 BARIK T 2023- |, No-
06-23 27)
_ Order (Se
63775/2 [24.06.202 17207 InTrRAM ¢ o Dtd. Bt L lat
023 3 093 SAMAL o 2023- |, No-
06-23 27)
Order (Se
WP (C) - WRIT
63776/2 [24.06.202 |Tccoi’n lnapan st o o) Dtd.  lppancH- 2F
023 3 053 2023~ | No-
06-23 27)
Order (Se
WP (C) - WRIT
63777/2 124.06.202 115679/ |rapan swaIn C.O. btd-  pranch- 2°
023 3 093 2023~ | No-
06-23 27)
_ Order (Se
63778/2 [24.06.202 )¢ ()7 IammagTT ¢ o Dtd. el fat
023 3 073 MANMITH DAS | """ 2023- | No-
06-22 9)
Order (Se
WP (C) - WRIT
63779/2 124.06.202 |15769/5 |L D saHOO A [C.O. btd-  ppanca- 2°
023 3 073 2023~ | No-
06-22 7)




Order (Se
WP (C) - WRIT
10 (0378072 124.06.202 11 o1 /5 5 |b BEHERA Dtd.  lopancH- 20
023 3 023 2023- 1 No-
06-23 4)
Order (Se
WP (C) - WRIT
11 (0378172 124.06.202 |1 o005 5 |1 b sanoo A Dtd.  lapance- 20
023 3 023 2023- 5 No-
06-22 7)
_ Order (Se
1, |63782/2 124.06.202 ?gég;/2 ANIL KUMAR Dtd. giiECH— at
023 3 023 DAS 2023- 5 No-
06-23 7)
Order (Se
WP (C) - WRIT
13 (03783/2 124.06.202 | o000 5 |1 b sanoo A btd.  |ppance- |2t
023 3 023 2023- 5 No-
06-22 7)
Order (Se
WP (C) - WRIT
14 63784/2 |24.06.202 19427/2 |T.SWAIN Dtd. BRANCH- at
023 3 023 2023- 4 No-
06-23 37)
Order (Se
WP (C) - WRIT
15 (03785/2 124.06.202 1155055 bk MISHRA btd.  |ppance- |2t
023 3 023 2023- 8 No-
06-23 39)
Order (Se
WP (C) - WRIT
16 63786/2 |24.06.202 19129/2 |D.BEHERA Dtd. BRANCH- at
023 3 023 2023~ 1 No-
06-23 4)
Order (Se
WP (C) - WRIT
17 (03787/2 124.06.202 11530 /5 bk MISHRA btd.  |ppance- |2t
023 3 023 2023~ 3 No-
06-23 12)
Order (Se
WP (C) - WRIT
18 63788/2 |24.06.202 19133/2 |D.BEHERA Dtd. BRANCH- at
023 3 023 2023- 1 No-
06-23 4)
: Order |BAIL- (Se
63789/2 |24.06.202 CLAPL COURT  |pig. |2 (CRMIN |at
19 1055/20 |J R DAS NO. 2
023 3 23 OLD 2023- |AL No-
06-23 |MISC-2) |7)
_ Order (Se
5o (6379072 [24.06.202 [1019)7  IpriLte FoORY pra. Bt L lat
023 3 023 SAMAL OLb 2023- 1 No-
06-23 4)
Order (Se
WP (C) - COURT WRIT
01 |03791/2 124.06.202 |15117 /5 |7 REHERA No. 2 |P¥d lgranch- [2F
023 3 023 OLD 9999- 1 No-
12-31 4)
CONTC- COURT Order (Se
22 32’292/2 §4'O6'2O2 3548/20 |S BEHERA NO. 2 |Dtd. gONTEMP at
23 OLD 2023- No-




06-23 4)
Order (Se
CONTC- COURT
53 6379372 |24.06.202 [0 0 L b couTRay No. , |Dtd. |CONTEMP |at
023 3 3 oLb 2023- |T No-
06-23 3)
Order (Se
WP (C) - COURT WRIT
24 [03794/2 124.06.202 114155/ |5 k. pALAI vo. 2 |P%9:  |grancm- 2°
023 3 03 oLb 2023~ |7 No-
06-23 4)
Order (Se
CONTC- COURT
5 63795/2 |24.06.202 3443/20 |M R ROUTRAY NO. 2 Dtd. CONTEMP |at
023 3 . oLb 2023- |T No-
06-23 3)
Order (Se
CONTC- COURT
26 (63796/2 [24.06.202 |S o0 L o C ouTRAY No. , |Dtd. |CONTEMP |at
023 3 >3 oLn 2023- |T No-
06-23 3)
Order (Se
WP (C) - COURT WRIT
07 |03797/2 124.06.202 1150030 |y k. pas No. 2 Pt9: |granch- 2t
023 3 023 oLb 2023~ | No-
06-23 39)
_ Order (Se
,g 63798/2 [24.06.202 ggé?}zo DEBENDRA EgURg Dtd. giiECH_ at
023 3 > BEHERA onm 2023- |/ No-
06-23 37)
3 Order (Se
Lo 63799/2 [24.06.202 3222320 DEBENDRA ;gURg Dtd. |CONTEMP |at
023 3 >3 BEHERA omm 2023- |T No-
06-23 5)
_ Order (Se
5o [63800/2 [24.06.202 (3:(6)213(/:20 DEBENDRA ;gURg Dtd. |CONTEMP |at
023 3 >3 BEHERA orm 2023- T No-
06-23 5)
3 Order (Se
4, [63801/2 [24.06.202 3222320 DEBENDRA ;gURg Dtd. |CONTEMP |at
023 3 >3 BEHERA omm 2023- T No-
06-23 5)
Order (Se
WP (C) - COURT WRIT
3p (03802/2 124.06.202 15000 5 v k. Das No. 2 |Pt9: lgranch- 2t
023 3 03 oLb 2023~ |2 No-
06-23 39)
Order (Se
WP (C) - COURT WRIT
33 (6380372 124.06.202 1150755 |u.k. pas No. 2 P¥¥- lgrancm- [2F
023 3 03 oLh 2023~ | No-
06-23 39)
Order (Se
WP (C) - COURT WRIT
34 (6380472 124.06.202 15005 ,5 |5 k. PARDHI No. 2 P9 lgrancm- [2F
023 3 03 oLb 2023~ | No-
06-23 39)
63805/2 [24.06.202 [wp(C)- COURT |Order |WRIT (Se
35 023 3 19083/2 D.K. SAHU NO. 2 Dtd. BRANCH- |at




023 OLD 2023- |8 No-
06-23 39)
Order (Se
46 (6380672 [24.06.202 T04E)7 - |apmIRAS . coR pta. BRSC L fat
023 3 023 MOHANTY : oLp 2023- |g No-
06-23 39)
Order (Se

WP (C) - COURT WRIT
37 |03807/2 124.06.202 |50 05 |p swaTN C. No. 2 Ptd- lgrancm- [2F
023 3 023 oLD 2023- |0 No-
06-23 39)
Order (Se

WP (C) - COURT WRIT
3g (03808/2 124.06.202 115175/ |s p samoo  |c.o. no. 2 |PE%:  mRanca- [3F
023 3 023 oLp 2023- |7 No-
06-23 4)
Order (Se

WP (C) - COURT WRIT
39 (03809/2 124.06.202 L1050/ » b k. rENKA |C. No. 2 P9 |grancm- [3F
023 3 023 oLp 2023- | No-
06-21 48)
Order (Se

WP (C) - COURT WRIT
40 (6381072 124.06.202 18919/2 |P K SWAIN C. No. 2 Pt9- lppancm- [2F
023 3 023 oLp 2023- | No-
06-22 48)
Order (Se

WP (C) - COURT WRIT
g1 (0381172 124.06.202 115030 5 |a k. gaTT C. No. 2 Pt9- |grancm- [2F
023 3 023 oLp 2023- | No-
06-23 45)
Order (Se

WP(C)- |SADAYA COURT WRIT
42 32212/2 ;4'06'202 17262/2 |LAXMI C. NO. 2 2825_ BRANCH- ;z_
023 PATNAIK OLD 5603 |4 38)
Order (Se

COURT

63813/2 124.06.202 RPFAM- Dtd. |FIRST at
43 1023 3 31/2018 B K PANDA c. ggb 2 12023- |nPPEAL |No-
06-23 5)
Order (Se

WP (C) - COURT WRIT
qq (0381472 124.06.202 110,055 |5 p xar C. No. 2 Pt9- |grancm- [2F
023 3 023 oLm 2023- | No-
06-23 31)
Order (Se

WP (C) - COURT WRIT
g5 (03815/2 124.06.202 115500 5 5. sTNGH C. No. 2 Ptd- lppancm- [2F
023 3 023 oLn 2023- |, No-
06-23 38)
Order (Se
ag 63816/2 124.06.202 T’fgég;/z BRAJA MOHAN |, ;gURg Dtd. Véig}w_ at
023 3 023 SARANGI : oim 2023- |g No-
06-23 39)
Order (Se

WP (C) - COURT WRIT
g7 (03817/2 124.06.202 115,00 /5 |R.C.MALLICK |C. No. 2 Ptd- lppancm- [2F
023 3 023 oLn 2023- |, No-
06-23 38)
|48 63818/2 [24.06.202 |[WP(C)- |KEDAR c. (COURT  |Order |[WRIT (Se




023 3 16354/2 |SANKAR SAHU NO. 2 Dtd. BRANCH- |at
023 OLD 2023- |1 No-
06-22 31)
Order (Se
CMP- WRIT
63819/2 |24.06.202 COURT  |Dtd. at
49 023 3 231/202 S .MOHARANA NO. 20 |2023- ];RANCH No-
06-27 41)
_ Order (Se
oo [63820/2 [24.06.202 ?5332/2 BRAJA MOHAN CouRT |ptd. [Iht . at
023 3 0 SARANGI NO. 20 [2023- |7 No-
06-23 39)
Order (Se
5, (6382172 [24.06.202 101007 IBRAJA MOHAN COURT ~ ptd. [ho . lat
023 3 s SARANGI NO. 20 [2023- |° No-
06-23 39)
_ Order (Se
., (63822/2 [24.06.202 325/202 SATYAPRAKAS COURT ~[ptd. [[ot . lat
023 3 3 H DHAL NO. 20 |2023- 1 No-
06-22 1)
_ Order (Se
o, [63823/2 [24.06.202 ?5532/2 BRAJA MOHAN COURT  ptd. [hoot . lat
023 3 s SARANGI NO. 20 [2023- |° No-
06-23 39)
_ Order (Se
5, (6382472 [24.06.202 (BP |SURYAKANTA COURT  [ptd. |2t . lat
023 3 3 PALAT NO. 20 |2023- 1 No-
06-22 1)
: Order (Se
o5 (63825/2 24.06.202 ?gég;/z BRAJA MOHAN COURT [ptd. [[2t . lat
023 3 0o SARANGI NO. 20 [2023- | No-
06-23 39)
Order (Se
o [63826/2 [24.06.202 ?gégg/2 BRAJA MOHAN COURT [ptd. [[2L . lat
023 3 B SARANGI NO. 20 [2023- |2 No-
06-23 39)
Order (Se
CMP- WRIT
63827/2 |24.06.202 COURT  Dtd. at
57 023 3 596/202 J.P. KAR NO. 20 |2023- SRANCH No—
06-22 6)
_ Order (se
og [63828/2 [24.06.202 ?gig;/z BRAJA MOHAN COURT |ptd. [Iht . at
023 3 0o SARANGI NO. 20 [2023- |° No-
06-23 1)
Order (Se
CMP- WRIT
63829/2 |24.06.202 COURT  |Dtd. at
59 023 3 246/202 S. SAHOO NO. 20 |2023- ];RANCH No-
06-08 28)
_ Order (se
oo [63830/2 [24.06.202 ?5332/2 BRAJA MOHAN CourRT |ptd. [Iht . at
023 3 0o SARANGI NO. 20 [2023- | No-
06-23 39)




Order (Se
WP (C) - WRIT
63831/2 (24.06.202 COURT  |Dtd. at
6l 023 3 égé48/2 R K SARANGI NO. 20 |2023- ]]?_)RANCH— No—
06-23 1)
Order (Se
5, (63832/2 24.06.202 |JE°  |SUDHANSU COURT  [ptd. [[ot . lat
023 3 3 SEKHAR JENA NO. 20 [2023- 3 No-
06-23 41)
Order (se
WP (C) - WRIT
63833/2 |24.06.202 COURT  |Dtd. at
63 023 3 32:8352/2 A K ROUL NO. 20 |2023- ];RANCH— No—
06-22 34)
Order (Se
CMP- WRIT
63834/2 (24.06.202 COURT  |Dtd. at
64 023 3 565/202 T. BAG NO. 20 |2023- ERANCH No—
08-17 34)
Order (Se
WP (C) - WRIT
63835/2 (24.06.202 COURT  |Dtd. at
65 023 3 32263/2 K C SAMAL NO. 20 |2023- ];RANCH— No-
06-22 45)
_ Order (Se
5o (63836/2 [24.06.202 ((FF7  |SATYAPRAKAS COURT  [ptd. [[ot o lat
023 3 : H DHAL NO. 20 [2023- |° No-
06-23 1)
Order (se
WP (C) - WRIT
63837/2 (24.06.202 COURT  |Dtd. at
67 023 3 32234/2 M D BISWAL NO. 20 |2023- ];’)RANCH No-
06-22 18)
Order (Se
CMP- WRIT
63838/2 |24.06.202 COURT  Dtd. at
68 023 3 1;91/20 P.K.BARIK NO. 20 |2023- ?RANCH No—
06-23 21)
Order (se
WP (C) - WRIT
63839/2 |24.06.202 COURT  |Dtd. at
69 023 3 é§§46/2 A K SWAIN NO. 20 |2023- ];’)RANCH No-
06-22 5)
Order (Se
WP (C) - KAPILA WRIT
Jo (63840/2 [24.06.202 (gt BT COURT [ptd. [[2t . lat
023 3 o ony NO. 20 [2023- |° No-
06-23 1)
_ Order (se
,, (63841/2 [24.06.202 |NEC e ch. COURT ~[Dtd. [foo . lat
023 3 i MOHANTY NO. 20 |2023- | No-
06-23 21)
Order (Se
o, [63842/2 |24.06.202 ?gégé/z BRAJA MOHAN COURT ~[ptd. [[2t . lat
023 3 i SARANGI NO. 20 [2023- |7 No-
06-23 39)
,5 (63843/2 |24.06.202 (B0 lp.ch. covrr |0rceT [MREE | 1%e
023 3 s MOHANTY No. 20 0L o e




06-23 21)
_ Order (Se
o, [63844/2 [24.06.202 Vfgégém BRAJA MOHAN COURT ~ [Dtd. [[oe . lat
023 3 023 SARANGI NO. 20 [2023- g No-
06-23 39)
Order (Se
RPFAM-
63845/2 |24.06.202 COURT Dtd. FIRST at
75 1023 3 %52/201 J.R.NAYAK NO. 20 |2023- |APPEAL |No-
06-21 6)
CONTC— Order (Se
76 63846/2 (24.06.202 3281/20 MR .SATYANAR COURT Dtd. CONTEMP |at
023 3 >3 AYAN MISHRA NO. 20 [2023- |T No-
06-23 1)
Order (Se
77 63847/2 |24.06.202 |[RPFAM- |M.R. COURT Dtd. FIRST at
023 3 42/2018 |ROUTRAY NO. 20 [2023- |APPEAL |No-
06-23 5)
WRIT (s
W (C) - Order |BRANCH ate
78 63848/2 (24.06.202 176452 BIKRAM COURT Dtd. (DIVISI No-
023 3 053 BEHERA NO. 20 [2023- |ON 111
06-23 |BENCH- )
2)
_ Order (Se
Jg [63849/2 [24.06.202 iggz/“;w o bas COURT |Dtd. |FIRST  |at
023 3 5 : NO. 20 [2023- |APPEAL |No-
06-23 7)
WRIT (s
W (C) - Order [BRANCH | ¢
63850/2 [24.06.202 COURT Dtd. (DIVISI ~
80 1923 3 32299/2 A.SIKDAR NO. 20 |2023- |ON Ifgg
06-22 |BENCH- )
1)
3 Order (Se
g, (63851/2 [24.06.202 252202 A Das COURT |Dtd. |FIRST  |at
023 3 5 : NO. 20 |2023- |APPEAL |No-
06-23 7)
Order (Se
o, (63852/2 [24.06.202 ?52(823/2 BIKRAM COURT [ptd. [[2t . lat
023 3 023 SAMAL NO. 20 [2023- A No-
06-23 38)
Order (Se
WP (C) - WRIT
63853/2 |24.06.202 COURT Dtd. at
83 023 3 éi227/2 A.SIKDAR No. 20 |l2023- gRANCH— No-
06-22 44)
Order (Se
WP (C) - WRIT
63854/2 (24.06.202 COURT Dtd. at
84 023 3 éiZZS/z A.SIKDAR NO. 20 |2023- ?RANCH No-
06-22 44)
63855/2 124.06.202 [WP(C)- COURT Order |[WRIT (Se
85 023 3 12729/2 A.SIKDAR NO. 20 |Dtd. BRANCH- |at




016 2023- |7 No-
06-22 44)
Order (Se
WP (C) - WRIT
63856/2 |24.06.202 COURT Dtd. at
86 023 3 éi230/2 A.SIKDAR NO. 20 |2023- 3RANCH— No-
06-22 44)
Order (Se
CONTC-
63857/2 |24.06.202 COURT Dtd. CONTEMP |at
87 023 3 337/201 D.K. NAIK NO. 20 |2023- |r No-
06-23 3)
Order (Se
WP (C)- |KHIROD WRIT
83 63858/2 |24.06.202 19273/2 |CHANDRA COURT Dtd. BRANCH- at
023 3 023 MAJHT NO. 20 |2023- 5 No-
06-23 7)
Order (Se
WP (C)- |KHIROD WRIT
89 63859/2 124.06.202 19272/2 |CHANDRA COURT Dtd. BRANCH- at
023 3 023 MAJHT NO. 20 |2023- 5 No-
06-23 7)
Order (Se
WP (C)- |KHIROD WRIT
90 63860/2 |24.06.202 19271/2 |CHANDRA COURT Dtd. BRANCH- at
023 3 023 MAJHT NO. 20 |2023- 5 No-
06-23 7)
Order (Se
WP (C)- |KHIROD WRIT
91 63861/2 124.06.202 19270/2 |CHANDRA COURT Dtd. BRANCH- at
023 3 023 MAJHT NO. 20 |2023- 5 No-
06-23 7)
Order (Se
WP (C)- |KHIROD WRIT
92 63862/2 124.06.202 19269/2 |CHANDRA COURT Dtd. BRANCH- at
023 3 023 MAJHT NO. 20 |2023- 5 No-
06-23 7)
_ Order (Se
o5 (63863/2 [24.06.202 222%02 v e COURT |Dtd. |CRIMINA |at
023 3 5 : NO. 20 |2023- |L MISC No-
06-22 2)
3 Order (Se
5q (63864/2 [24.06.202 Zgg%oz  Das COURT |Dtd. |CRIMINA |at
023 3 5 NO. 20 |2023- |L MISC No-
06-22 2)
WPC (OAC Order (Se
63865/2 |124.06.202 |)- COURT Dtd. OA at
95 1923 3 703/201 |F-K. LENKA NO. 20 |2023- |Branch |No-
8 06-22 1)
WRIT
Order |BRANCH | (€
WP (C) - COURT at
96 63866/2 124.06.202 19403/2 |p K JENA NO. 3 Dtd. (DIVISI No-
023 3 023 OLD 2023- |ON 106
06-23 |BENCH- )
1)
WP (C) - COURT Order |[WRIT (Se
97 33267/2 §4'O6'2O2 17299/2 |P.K. LENKA NO. 3 Dtd. BRANCH- |at
023 OLD 2023- |4 No-




06-22 38)
_ Order (Se
o5 (63868/2 [24.06.202 Z§g§202 oy sanD ;gURg Dtd. |CRIMINA |at
023 3 ; o 2023- |L MISC |No-
06-22 2)
Order (Se
WP (C) - COURT WRIT
gg (6386972 124.06.202 1) 9569/5 |r.c.MALLICK vo. 3 |2%9:  |grancm- 2°
023 3 5 oo 2023- |7 No-
06-22 38)
_ Order (Se
10 |63870/2 (24.06.202 §§g§202 s K ;gURg Dtd. |CRIMINA |at
0 023 3 > MOHAPATRA OL]'D 2023- |L MISC No-
06-22 2)
Order (Se
RVWPET- COURT CIVIL
10 163871/2 124.06.202 |)hg 50, |5 k. SWAIN No. 3 |Pt4: REvisio 2%
1 023 3 ; s 2023- |8 No-
06-22 1)
Order (Se
10 63872/2 (24.06.202 §§g¥202 A MOHANTY ;gURg Dtd. |CRIMINA |at
2 023 3 2 s 2023- |L MISC |No-
06-22 2)
WPC (OAC Order (Se
10 [63873/2 [24.06.202 |)- o NAvAK ESURg ptd. |oA at
3 023 3 2121/20 : OL]E) 2023- |Branch No-
15 06-23 1)
3 Order (Se
10 [63874/2 |24.06.202 §§g¥202 s pAUL ;gURg Dtd. |CRIMINA |at
4 023 3 ; s 2023- |L MISC |No-
06-22 2)
_ Order (Se
10 [63875/2 |24.06.202 §§?¥202 A\ K BEHERA ;gURg Dtd. |CRIMINA |at
5 023 3 5 OL].D 2023- |L MISC No-
06-22 2)
WPC (OA) Order (Se
10 [63876/2 |24.06.202 |- . BEHERA ;gURg Dtd. |oA at
6 |023 3 2016720 [ s 2023- |Branch |No-
17 06-23 1)
Order (Se
CRLMC— COURT
10 |63877/2 |24.06.202 Dtd. CRIMINA |at
7 |023 3 ;73/202 D K MBLLICK ooe % 12023- |L MISC [No-
06-22 2)
_ Order (Se
10 [63878/2 |24.06.202 Z§i¥202 o BISHAL ;gURg Dtd. |CRIMINA |at
8 |023 3 ; oo 2023- |L MISC |No-
06-22 2)
Order |[BAIL- (Se
BLAPL- COURT
10 |63879/2 |24.06.202 Dtd. 1 (CRIMI |at
5 lo23 3 gé26/20 D.K.MALLICK gg}.} 3 093- |NaL No-
06-23 |MISC-1) |4)
11 [63880/2 [24.06.202 [CRIMC- |, .. = COURT |Order |CRIMINA |(Se
0 |023 3 1547/20 NO. 3 |ptd. |L MISC |at




13 OLD 2023- No-
06-22 3)
Order |[BAIL- (Se
11 [63881/2 |24.06.202 [PLAPL COURT  Tniq. |1 (CRIMI |at
11970/2 |G.SUNDARA NO. 3
1 023 3 52 o 5000- |NAL No-
01-01 [MISC-1) 2)
Order (Se
11 [63882/2 |24.06.202 §§§§202 s BrewAL ;gURg Dtd. |CRIMINA |at
2 023 3 > OL];) 2023- |L. MISC No-
06-22 1)
Order |[BAIL- (Se
11 63883/2 (24.06.202 2225202 J. ;gURg Dtd. |1(CRIMI |at
3 023 3 3 MOHAPATRA OL]E) 5000- |NAL No-
01-01 |MIsc-1) |4)
WRIT
Order [BRANCH | '€
WP (C) - COURT at
11 (6388472 [24.06.202 o T | FOORT lpra. | (prvist Y
4 023 3 ol o 2023- |ON e
06-23 BENCH- )
1)
WRIT
Order [BRANCH | '€
WP (C) - COURT at
11 (63885/2 (24.06.202 |10 D07 | FOORT lpra. | (prvist 2F
5 023 3 s o 2023- |ON e
06-23 BENCH- )
1)
: Order (Se
11 [63886/2 |24.06.202 |CRDMC-  |GANESH COURT  1ni 4.  |cRIMINA |at
240/202 |CHANDRA NO. 3
6 |023 3 : P o 2023- |L MISC |No-
06-22 1)
3 Order (Se
11 [63887/2 |24.06.202 §5§¥202 T K BARTK ;gURg Dtd. |CRIMINA |at
7 1023 3 ; K. o 2023- |L MISC |No-
06-22 a)
WRIT
Order [BRANCH | '€
WP (C) - COURT at
11 (63888/2 (24.06.202 |Jo 07 | o FOURT |pra. | (prvist Y
8 [023 3 e s 2023 |oN e
06-23 |BENCH- |,
1)
Order (Se
11 63889/2 (24.06.202 gigggoz PITABAS ;gURg Dtd. |CRIMINA |at
9 |023 3 : NAYAK o 2023- |L MISC |No-
06-22 1)
_ Order |BAIL- (Se
12 (63890/2 |24.06.202 22@5202 S . sanoo ;gURg Dtd. |1 (CRIMI |at
0 |023 3 : P o 2023- |NAL No-
06-23 |MIsC-1) |4)
Order (Se
12 63891/2 [24.06.202 g?g%goz ACHYUTANAND ;gURg Dtd. |CRIMINA |at
1 023 3 > A PATTNAIK OL].D 2023- |L. MISC No-
06-22 1)




WRIT

(Se
Order |BRANCH
WP (C) - COURT at
12 |63892/2 |24.06.202 19123/2 |s p saHOO No. 3 ptd. (DIVIST |~
2 o023 3 s o 2023- |ON e
06-23 |BENCH- )
1)
_ Order |BAIL- (Se
12 [63893/2 |24.06.202 2325320 BALARAM ;gURg Dtd. |1 (CRIMI |at
3 023 3 - STNGH o 2023- |NAL No-
06-23 |MIsC-1) |2)
Order (Se
12 63894/2 (24.06.202 SS??Soz SURYAKANT ;gURg Dtd. |CRIMINA |at
4 023 3 > PALAT OL];) 2023- |L. MISC No-
06-22 1)
WRIT
Order |BRANCH | (€
WP (C) - COURT at
12 63895/2 124.06.202 |Jo 207 L co R prd. |(prvisT 27
5 023 3 s s 2023- lon e
06-23 |BENCH- )
1)
_ Order (Se
12 63896/2 [24.06.202 iigggoz P. B. ;gURg Dtd. |CRIMINA |at
6 023 3 5 BAHALT OL].D 2023- |L MISC No-
06-22 2)
WPC (OAC Order (Se
12 [63897/2 [24.06.202 |)- M.R. ;gURg ptd. |oA at
7 023 3 2140/20 |ROUTRAY OL].D 2023- |Branch No-
15 06-23 1)
WRIT
Order |BRANCH | (€
WP (C) - COURT at
12 63898/2 (24.06.202 )0 00 L o co R prd. |(prvisT 27
8 [023 3 o s 2023~ |ON e
06-23 |BENCH- )
1)
_ Order (Se
12 [63899/2 |24.06.202 j§g¥202 TAPAN KUMAR ;gURg Dtd. |CRIMINA |at
9 023 3 5 NAYAK OL].D 2023- |L. MISC No-
06-22 2)
WPC (OAC Order (Se
13 63900/2 [24.06.202 |)- o NAYAK ;gURg ptd. |oA at
0 |023 3 425/201 |°° oo 2023- |Branch |No-
5 06-23 1)
WRIT
Order [BRANCH | '€
WP (C) — COURT at
13 63901/2 [24.06.202 |J o b7 | Lo co R pra. |(prvisT 27
1 |023 3 oo s 2023- |ON e
06-23 [BENCH- |
3)
Order (Se
13 [63902/2 |24.06.202 Z§g¥goz TAPAN KUMAR ;gURg Dtd. |CRIMINA |at
2 023 3 ; NAYAK o 2023- |L MISC |No-
06-22 2)




WRIT

(Se
Order |BRANCH
13 [63903/2 [24.06.202 01207 s coORD |ptd.  [(prvist [BF
3 023 3 053 CHOUTDHURY oLb 2023- |ON 120
06-23 |BENCH- |
3)
_ Order (Se
13 [63904/2 |24.06.202 g§g§202 ACHYUTANAND ;gURg Dtd. |CRIMINA |at
4 023 3 5 A PATTNAIK oip 2023- |L MISC |No-
06-22 1)
COURT Order (Se
13 63905/2 |24.06.202 |CRLMC- |BISHNUPRIYA N0 3 |ptd. [CRIMINA |t
5 023 3 89/2022 |PANT onm 2023- |L MISC |No-
06-22 3)
WPC (OAC Order (Se
13 63906/2 [24.06.202 |)- S.K. EgURg ptd.  |OA at
6 |023 3 680/201 |PARDHAN oim 2023- [Branch |No-
8 06-22 1)
Order (Se
WP (C) - COURT WRIT
13 163907/2 124.06.202 |1 9173/5 |y BEHERA No. 3 |Pt9:  |granch- 2%
7 lo23 3 03 onm 2023- 1 No-
06-23 4)
Order (Se
WP (C) - COURT WRIT
13 |63908/2 [24.06.202 117370 |x & pag w0 3 pEa. R on lat
8 023 3 03 oim 2023- |7 No-
06-23 4)
: Order (Se
13 [63909/2 |24.06.202 gigggoz M. N. ;gURg Dtd. |CRIMINA |at
9 023 3 ; MOHANTY onm 2023- |L MISC |No-
06-22 6)
COURT Order (Se
14 [63910/2 |24.06.202 |CRLMC- |BISHNUPRIYA N0, 3 |ptd. [CRIMINA |at
0 |023 3 91/2022 |PANT oim 2023- |I, MISC |No-
06-22 3)
Order (Se
WP (C) - COURT WRIT
14 163911/2 124.06.202 19170 /5 |v BEHERA No. 3 |Pt9:  lgrancm- 2t
1 o023 3 023 orm 2023- |/ No-
06-23 4)
Order (Se
14 163912/2 124.06.202 |VEC(OAC COURT  Inta.  loa at
) - S.K.MOHANTY NO. 3
2 023 3 95/2019 OLD 2023- |Branch No-
06-22 1)
Order (Se
14 [63913/2 |24.06.202 g?@%SOZ ACHYUTANAND ;gURg Dtd. |CRIMINA |at
3 023 3 ) A PATTNAIK oim 2023- |L MISC |No-
06-22 2)
WRIT
Order [BRANCH | '€
WP (C) - COURT at
14 (63914/2 [24.06.202 |1oaci s |o o spon vo. 3 |ptd.  [(DIVIST 2°_
4 023 3 053 onm 9999- |ON 8
12-31 |BENCH-

3)




Order (Se
WP (C) - COURT WRIT
14 (63915/2 [24.06.202 101007 |2 & pag w03 [pta. RRoc o jat
5 (023 3 023 onm 2023- 1 No-
06-23 4)
JYOTT Order (Se
14 [63916/2 |24.06.202 [CRIMC- |°- COURT |pDtd. |CRIMINA |at
6 |023 3 57/2022 | NO. 6 |2023- |L MISC |No-
06-22 3)
WRIT
Order |BRANCH | (€
WP (C) - COURT at
14 |63917/2 |24.06.202 18310/2 |p.K.JENA No. 3 ptd. (DIVIST |~
7 023 3 053 orm 9999- |ON 178
12-31 |BENCH- |
3)
WRIT
Order |BRANCH | (€
WP (C) - COURT at
14 163918/2 (24.06.202 |1 o007 |0 o vomanTy no 3 [ptd.  [1visT |2
8 [023 3 s oim 2023- |ON 0o
06-22 [BENCH- |
1)
WRIT
Oorder [BRANCH | (o€
WP (C) - COURT at
14 163919/2 (24.06.202 |jeoi’ | o o w03 [ptd.  |1visT |2
9 (023 3 053 onm 9999- |ON 178
12-31 [BENCH- |
3)
_ Order (Se
15 [63920/2 |24.06.202 S§E¥SO2 o % bas COURT |Dtd. |CRIMINA |at
0 |023 3 S - R NO. 23 |2023- |L MISC |No-
06-22 1)
WRIT (se
B (C) - Order [BRANCH |7
15 [63921/2 |24.06.202 COURT Dtd. |(DIVISI )
1 023 3 é;ng/z B.K. BEHERA NO. 23 [2023- |ON ng
06-23 |BENCH- |
2)
WRIT (se
B (C) - Order [BRANCH |7
15 |63922/2 [24.06.202 | g 00", [PRASANJIT COURT |Dtd. |(DIVISI ; )
2 023 3 03 BEHERA NO. 23 |2023- |ON 184
06-22 |BENCH- |
1)
Order (Se
CRLMC—
15 63923/2 |24.06.202 |5 )0, |SRIKANT COURT |Dtd. |CRIMINA |at
3 023 3 ; KUMAR BARTK NO. 23 |2023- |L MISC |No-
06-22 4)
WRIT (se
WP (C) - Order |BRANCH at
15 63924/2 [24.06.202 COURT |Dtd. |(DIVISI
4 023 3 52261/2 A . MOHANTY NO. 23 [2023- |ON Tio
06-23 |BENCH-

2)




WRIT

S~ Order |BRANCH ;ie
15 |63925/2 |24.06.202 COURT Dtd. (DIVISI
5 023 3 ég§98/2 J PRADHAN NO. 23 |2023- |oN T84
06-22 |BENCH- |
1)
WRIT (se
WP (C) - Order [BRANCH | ¥
15 |63926/2 |24.06.202 COURT Dtd. (DIVISI
6 1023 3 32307/2 A . MOHANTY NO. 23 |2023- |oN T89
06-23 |BENCH- |
2)
CRLMC— Order (Se
15 63927/2 [24.06.202 | /o>, |SANJEEV COURT |Dtd. |CRIMINA |at
7 023 3 ) UDGATA NO. 12 |2023- |L MISC |No-
06-22 2)
WRIT (se
P (C) - Order [BRANCH | 7
15 63928/2 [24.06.202 |/ oo, |TAPAN KU. COURT Dtd. |(DIVISI ; B
8 (023 3 053 NAYAK NO. 12 |2023- |ON 121
06-22 |BENCH- ||
3)
WRIT (se
WP (C) - Order [BRANCH |~
15 [63929/2 (24.06.202 COURT Dtd. |(DIVISI B
9 |023 3 é;gOZ/Z A . MOHANTY NO. 12 [2023- |ON ng
06-23 |BENCH- |
2)
CRLMC— Order (Se
16 63930/2 (24.06.202 | /oo -0, |S. C. COURT |Dtd. |CRIMINA |at
0 |023 3 ) BISWAL NO. 17 |2023- |L MISC |No-
06-22 2)
WRIT
Order [BRANCH | '€
WP (C) - COURT at
16 [63931/2 [24.06.202 |cooco o o panur N0 3 |ptd.  [(DIVIST 2°
1 |023 3 >3 oLb 2023- |oN 0o
06-23 |BENCH- ||
1)
WRIT
Order |BRANCH | (€
WP (C) - COURT at
16 (63932/2 [24.06.202 |[og007 o oy N 3 |ptd.  [(DIVIST 2°
2 023 3 03 oLh 2023- |oN s
06-23 |BENCH- |
2)
Order (Se
16 [63933/2 |24.06.202 gigTSZO DEBASISH ;gURg Dtd. |CRIMINA |at
3 023 3 s SAMATL oim 2023- |L MISC |No-
06-22 6)
WRIT (Se
Order
WP (C) - COURT BRANCH |at
26 32234/2 §4'O6'2O2 15838/2 |R K BARIK NO. 3 gggé_ (DIVIST [No-
023 OLD S6ng |ON 116

BENCH-




2)

WRIT (Se
Order |BRANCH
WP (C) - COURT at
16 63935/2 (24.06.202 |00l | A coORD |ptd.  [(prvist [3F
5 023 3 oos o 2023- |ON e
06-22 BENCH- )
3)
WRIT
Order [BRANCH | '€
WP (C) - COURT at
16 [63936/2 |24.06.202 15840/2 |R K BARIK No. 3 ptd. (DIVIST | o
6 |023 3 s o 2023- |ON e
06-23 |BENCH- |,
2)
_ Order (Se
16 63937/2 |24.06.202 §§2T32o T. K. COURT |Dtd. |CRIMINA |at
7 023 3 29 BISWAL NO. 12 2023- |L MISC No-
09-04 3)
WRIT (Se
WP (C) - Order [BRANCH | 7
16 163938/2 [24.06.202 COURT Dtd. (DIVISI _
8 (023 3 33201/2 R K SAHU NO. 12 12023- |ON Tgo
06-23 |BENCH- )
3)
Order (Se
FAO- MISC.
16 [63939/2 |24.06.202 COURT  |Dtd. at
9 |023 3 118/202 A. SAHOO NO. 12 2023- éggEAL No-
06-22 : 5)
17 [63940/2 |24.06.202 [PLAPL- COURT giier gééiglN éie
0 |023 3 3559/20 K K NATH NO. 12 [2023- |AL No-
06-23 |MIsC-2) |7)
Order (Se
BLAPL-
17 [63941/2 |24.06.202 COURT  |Dtd. at
1 |023 3 2231/20 P.K. JENA NO. 12 12023- No-
06-23 7
17 |63942/2 |24.06.202 [BDAPL” COURT giier gééiglN ;ie
2 023 3 5276/20 |R-K.MALLICK NO. 12 [2023- [AL No-
06-23 |MIsC-2) |7)
Order (Se
17 |63943/2 |24.06.202 |FAO- BIBHUTI COURT |ptd. [ESC-  |i¢
3 023 3 37/2020 [RANJAN NO. 12 |2023- [REFEAL g _
SENAPATI 06-22 SEC. 5)
17 |63944/2 |24.06.202 [FPLAPL” COURT giger ??éEEMI ;ie
4 023 3 2233/20 R.K.MALLICK NO. 12 12023- |NAL No-
06-23 |MIsc-1) |3)
17 [63945/2 |24.06.202 [PLAPL- COURT giier ??éEEMI éie
5 023 3 3394/20 R.K.MALLICK NO. 12 |2023- |NAL No-
06-22 |MIsC-1) |4)




Order MISC (Se

17 63946/2 |24.06.202 |FAO- COURT  |Dtd. - at
6 |023 3 37/2020 [°+ K. RATH NO. 12 2023- 2§§EAL No-
06-22 : 5)
17 [63947/2 |24.06.202 [PLAPL” COURT giger ?ééEEMI ;ie
7 1023 3 2239/20 R.K.MALLICK NO. 12 12023- |NAL No-
06-22 |MISC-1) |3)
_ Order (Se

17 63949/2 [24.06.202 g§2/201 P. K. COURT  |Dtd. i;iEAL at
s |023 3 : PARIDA NO. 12 |2023- A7 No-
06-21 : 5)
BLAPL— Order |BAIL- (Se

17 63950/2 |24.06.202 [ g [B.CH. COURT |ptd. |1(CRIMI |at
9 023 3 23 PARIJA NO. 17 2023- |NAL No-
07-12 |MIsc-1) |3)
Order (Se

18 63951/2 [24.06.202 222/201 A. K. COURT  |Dtd. iéiEAL at
0 |023 3 : PARIDA NO. 17 |2023- A% No-
06-22 : 5)
Order MISC (Se

18 [63952/2 (24.06.202 |FAO- COURT  |Dtd. © at
1 [023 3 69/2020 |+ K- FANDA NO. 17 |2023- [ATETEAL No-
06-22 : 5)
BLAPL— Order |BAIL- (Se

18 63953/2 124.06.202 |gype 0 | L COURT |ptd. |1 (CRIMI |at
2 023 3 o ‘R NO. 17 |2023- |NAL No-
06-22 |MIsc-1) |4)
_ Order (Se

18 [63954/2 |24.06.202 222/202 P. K. COURT  |Dtd. iéigAL at
3 lo23 3 ; PATTANATK NO. 17 |2023- A°° No-
06-22 : 9)
BLAPL— Order |BAIL- (Se

18 63955/2 (24.06.202 39000 | Lo COURT |ptd. |2 (CRMIN |at
4 023 3 = : NO. 17 |2023- |aL No-
06-23 |MIsC-2) |8)
BLAPL— Order |BAIL- (Se

18 [63956/2 [24.06.202 o000 o Lo COURT |ptd. |1(CRIMI |at
5 023 3 : : NO. 3 |2023- |NAL No-
02-13 |MIsc-1) |4)
18 [63957/2 |24.06.202 [PLAPL- COURT giier STEEQIN gie
6 |023 3 3;71/20 A . MOHANTY NO. 3 [2023- |AL No-
06-23 |MISC-2) |10)
Order |[BAIL- (Se

18 [63958/2 |24.06.202 2825320 iéﬁiERI COURT |Dtd. |1 (CRIMI |at
7 1023 3 o e NO. 3 |2023- |NAL No-
06-23 |MIsC-1) |4)
BLAPL- Order |BAIL- (Se

é8 32259/2 §4'O6'2O2 3945/20 |A.K.NAYAK ;gURg Dtd. |2 (CRMIN |at
23 : 2023- |AL No-




06-23 |MISC-2) |12)
BLAPT.— Order |BAIL- (Se
18 163960/2 [24.06.202 |j700 & Das COURT |Dtd. |2 (CRMIN |at
9 023 3 3 : NO. 3 |2023- AL No-
06-23 IMISC-2) |7)
19 63961/2 |24.06.202 [PLAPDT COURT giger ??éEEMI ;ie
0 |023 3 2223/20 - K. MOHANTY NO. 3 |2023- |NAL No-
06-23 |MISC-1) |5)
WRIT (se
WP (C) - Order |BRANCH at
19 |63962/2 |24.06.202 COURT Dtd. (DIVISI
1 1023 3 33231/2 (K. SAHU NO. 3 |2023- |oN Tgl
06-23 |BENCH- |
1)
WRIT s
WP (C) - Order BRANCH ate
19 63963/2 [24.06.202 COURT |pDtd. |(DIVISI
2 023 3 32220/2 <K NAYAK NO. 4 |2023- |ON T§6
07-05 |BENCH- ||
2)
Order (Se
WP (C) - WRIT
19 63964/2 |24.06.202 COURT  |ptd. at
s 053 3 32§14/2 .K.MOHANTY vo 4 |oas- iRANCH— -
06-30 37)
WRIT (se
B (C) - Order [BRANCH | 7
19 [63965/2 24.06.202 |gool) ¢ Das COURT  Dtd. |(DIVIST |°°
4 023 3 03 : NO. 1 |2023- |ON 19
07-14 |BENCH- ||
3)
WRIT (se
B (C) - Order [BRANCH |7
19 [63966/2 [24.06.202 |(oo ¢ Das COURT  Dtd. |(DIVIST |°°
5 023 3 03 : NO. 1 |2023- |ON 19
07-14 |BENCH- ||
3)
WRIT (se
Order [BRANCH | 7
19 63967/2 |24.06.202 |WPCRI- SAHOO COURT  [Dtd. |(DIVISI |2~
6 |023 3 62/2023 NO. 1 |2023- |ON oa
06-23 |BENCH- ||
3)
WRIT (se
B (C) CHIEF |order [BRANCH |7
19 163968/2 124.06.202 |15c00 5 |3 p. samOO JUSTICE Dtd. (DIVIST |0
7 023 3 055 's 9999- |ON 100
COURT  |12-31 [BENCH- ||
2)
WP (C) - Order |[WRIT (Se
ég 8;269/2 §4'O6'2O2 6954/20 K. DAS ;gURi Dtd. |BRANCH |at
23 : 2023- |(DIVISI |No-




07-14 |oN 119
BENCH- )
3)
WRIT (Se
WP (C) - Order |BRANCH at
19 |63970/2 |24.06.202 COURT Dtd. (DIVIST _
5 lo23 3 égém/z S.P. SAHOO |[C. No. 4 |2023- lon If<1>9
07-14 |BENCH- )
3)
WRIT (Se
WP (C) - Order |BRANCH at
20 163971/2 [24.06.202 COURT |Dtd. |(DIVISI
0 [023 3 2255/20 B. K. DAS 1.0 Ino. 1 |2023- ow e
07-14 |BENCH- )
3)
Order (Se
WP (C) - WRIT
20 163972/2 [24.06.202 COURT  |Dtd. at
1 023 3 33257/2 SARAT DASH C. NO. 1 2022 ]ZRANCH— No-
06-23 35)
WRIT (s
S CHIEF |order [BRANCH | °°
20 |63973/2 |24.06.202 19581/2 |S.P. SAHOO C. JUSTICE |Dtd. (DIVISI No-
2 023 3 ol 's 2023~ |ON e
COURT 07-12 |BENCH- )
2)
CHIEF Order (Se
WP (C) - WRIT
20 |63974/2 [24.06.202 [[/SC07 | asn e, JUSTICE prd. [P35 lat
3 023 3 oo 's 2023- |2 No-
COURT  |06-23 26)
_ CHIEF Order (Se
20 [63975/2 |24.06.202 ?gég;/2 MRUTYUNJAY | JUSTICE ptd. [P325 lat
4 023 3 ool PAGAL ‘ 's 2023- |} No-
COURT  |06-23 27)
WRIT (s
S~ Order |BRANCH ate
20 163976/2 [24.06.202 COURT |Dtd. |(DIVIST |2°
5 023 3 32355/2 B.K. DAS €0 No. 4 |2023- |on 2
07-19 [BENCH- |
3)
Order (Se
20 63977/2 |24.06.202 [210)7 mmuTvONgAY |, COURT [ptd. [Pt . lat
6 [023 3 s PAGAL % o. 4 |2023- [} No-
06-23 27)
_ Order (Se
20 [63978/2 |24.06.202 ?géié/z SURENDRA . CourRT |ptd. [Iht . at
7 023 3 023 KUMAR SAHOO ) NO. 4 2023~ 4 No-
06-23 27)
Order (Se
20 63979/2 |24.06.202 [1C)° lsurenpRA | COURT [ptd. [Pt . lat
8 023 3 o KUMAR SAHOO |“°°° NO. 4  [2023- |} No-
06-23 27)
120 [63980/2 [24.06.202 [WP(C)- |J.R.BEHERA |C. (COURT  |order |[WRIT (Se




o [023 3 16455/2 NO. 4 |pDtd. |BRANCH |at
023 2023- (DIVISI |No-
07-19 |oN 122
BENCH- )
3)
_ Order (se
21 [63981/2 |24.06.202 ?gégi/2 SURENDRA CourRT |ptd. [Iht . at
0 023 3 ool KUMAR SAHOO NO. 4 |2023- |7 No-
06-23 27)
Order (Se
WP (C) - LAXMT WRIT
il 33282/2 §4'O6'2O2 18265/2 |NARAYAN ;gURi ]23525_ BRANCH- ;z_
023 RAYATSINGH 06-23 6 26)
_ Order (Se
21 [63983/2 24.06.202 ?gég;/z SURENDRA COURT [ptd. [[ot . lat
2 023 3 023 KUMAR SAHOO NO. 4 2023- 4 No-
06-23 27)
_ Order (Se
21 63984/2 [24.06.202 [4E)7  |surenDRa COURT [ptd. [[2L . lat
3 [023 3 o KUMAR SAHOO NO. 4 |2023- |7 No-
06-23 27)
Order (Se
WP (C) - WRIT
21 [63985/2 |24.06.202 COURT  |Dtd. at
4 023 3 ég§l3/2 T.K.MOHANTY NO. 4 2023 ]]?_)RANCH— No-
06-23 3)
3 Order (Se
21 [63986/2 |24.06.202 ?Ségé/z ARUN COURT  ptd. [hot lat
5 [023 3 0 KU. JATT No. 4 |2023- | No-
06-23 45)
Order (Se
WP (C) - WRIT
21 [63987/2 |24.06.202 COURT  |Dtd. at
6 023 3 :2Lg76/20 A.SUNDARAY NO. 4 2015- ];’)RANCH No-
07-20 42)
3 Order (Se
21 [63988/2 |24.06.202 ?Ségé/z ARUN COURT  ptd. [hoot . lat
7 |023 3 0 KU. JATT NO. 4 [2023- |° No-
06-23 45)
Order (Se
21 [63989/2 |24.06.202 ?Ségé/z ATMAJIT COURT [ptd. [[2t . lat
8 023 3 023 MANMITH DAS NO. 4 2023- > No-
06-23 45)
WRIT (s
S~ Order [BRANCH | °¢
21 163990/2 |24.06.202 COURT  |Dtd. (DIVISI
9 023 3 é2295/2 B.K. DAS NO. 4 2023- |oN o
07-24 |BENCH- |,
3)
Order (se
22 [63991/2 |24.06.202 ["E{C)-  |JITENDRA COURT |Dtd. |'RiT at
0 023 3 16700/2 |KUMAR NO. 4 2023 BRANCH- No—
023 MISHRA (2) e o)




WRIT (Se
WP (C) - Order |BRANCH at
22 [63992/2 |24.06.202 COURT |Dtd. |(DIVISI
1 023 3 32295/2 D.D.MOHANTY [C. NO. 4 2023~ |ON 1:\520
07-24 |BENCH- )
3)
_ Order (se
22 163993/2 [24.06.202 ["E(C)- |JITENDRA COURT |ptd. =T at
16699/2 |KUMAR C. BRANCH-
2 023 3 oor lsnma 2 NO. 4 |2023- [} No-
06-23 27)
Order (Se
WP (C) - WRIT
22 [63994/2 24.06.202 COURT  |Dtd. at
3 lo23 3 32235/2 J. P. KAR C. NO. 4 |2023- ];RANCH No-
06-23 21)
_ Order (Se
22 [63995/2 |24.06.202 §S£§>20 M. R. . COURT [ptd. [ot . lat
4 023 3 23 ROUTRAY ’ NO. 4 2023- 7 No-
06-23 44)
Order (se
WP (C) - WRIT
22 [63996/2 |24.06.202 COURT  |Dtd. at
5 023 3 33352/2 SARAT DASH C. NO. 4 2023 ERANCH No—
06-23 26)
Order (Se
22 [63997/2 |24.06.202 ?gégi/2 DEBENDRA . COURT [ptd. [[2t . lat
6 023 3 023 BEHERA ’ NO. 4 2023- 5 No-
06-23 7)
: Order (se
22 [63998/2 |24.06.202 ?gég;/z DEBENDRA . COURT [ptd. |2t o lat
7 023 3 023 BEHERA : NO. 4 2023- > No-
06-23 7)
3 Order (se
22 [63999/2 |24.06.202 ?5222/2 DEBENDRA . COURT [ptd. [[2L . lat
8 023 3 023 BEHERA ) NO. 4 2023- > No-
06-23 7)
Order (Se
WP (C) - WRIT
22 64000/2 |24.06.202 COURT  Dtd. at
9 023 3 32269/2 HEERA DAS C. NO. 4 2023 gRANCH No—
06-23 39)
_ Order (se
23 [64001/2 |24.06.202 ?géié/z DEBENDRA . CourRT |ptd. [Iht . at
0 |023 3 i BEHERA O vo. 4 2023- [ No-
06-23 7)
Order (Se
23 [64002/2 |24.06.202 ?gég;/z DEBENDRA . COURT [ptd. [Pt . lat
1 023 3 i BEHERA O o, 4 2023- [ No-
06-23 7)
_ Order (se
23 64003/2 [24.06.202 101C)7  |pmBENDRA |, COURT [ptd. [fo- . lat
2 023 3 ol BEHERA O vo. 4 2023- [ No-
06-23 7)
123 64004/2 |24.06.202 [WP(C)- |DEBENDRA c. (COURT  |Order |[WRIT (Se




3 023 3 19264/2 |BEHERA NO. 4 Dtd. BRANCH- |at
023 2023- |2 No-
06-23 7)
Order (Se
WP (C) - WRIT
23 64005/2 124.06.202 COURT  |Dtd. at
4 023 3 é§§56/2 SARAT DASH NO. 4 2023 ];RANCH No-
06-23 7
WRIT (Se
S~ Order [BRANCH | 7
23 |64006/2 |24.06.202 COURT Dtd. (DIVISI
5 023 3 32213/2 B.K. DAS NO. 4 |2023- |ON T§3
07-14 BENCH- )
2)
Order (Se
WP (C) - WRIT
23 |64007/2 124.06.202 COURT  |Dtd. at
5 023 3 32258/2 SARAT DASH NO. 4 2023 SRANCH No-
06-23 7)
Order (Se
WP (C) — WRIT
23 |64008/2 124.06.202 COURT  |Dtd. at
7 023 3 é§§60/2 SARAT DASH NO. 4 2023 ]Z)RANCH No-
06-23 7)
Order (Se
WP (C) - WRIT
23 |64009/2 |24.06.202 COURT  |Dtd. at
8 023 3 32565/2 SARAT DASH NO. 4 2023 ];RANCH— No-
06-23 7)
Order (Se
WP (C) — WRIT
23 64010/2 124.06.202 COURT  |Dtd. at
9 023 3 ég§63/2 SARAT DASH NO. 4 2023 ERANCH— No—
06-23 7
_ Order (Se
24 [64011/2 |24.06.202 ?gégé/2 UMAKANTA COURT [ptd. [[ot . lat
0 |023 3 R CHHOTRAY NO. 1 [2023- |2 No-
06-23 33)
3 Order (Se
24 |64012/2 124.06.202 ?gég;/z UMAKANTA COURT  |Dtd. giiECH_ at
1 023 3 023 CHHOTRAY NO. 1 2023- 3 No-
06-23 33)
Order (Se
24 [64013/2 |24.06.202 ?gégé/z UMAKANTA COURT [ptd. [[2L . lat
2 023 3 e CHHOTRAY NO. 1 [2023- |° No-
06-23 33)
Order (Se
24 (64014/2 |24.06.202 ?géﬁl/z UMAKANTA COURT [ptd. [Pt . lat
3 023 3 o CHHOTRAY NO. 1 |2023- | No-
06-23 33)
Order (Se
WP (C) — WRIT
24 64015/2 124.06.202 COURT  |Dtd. at
4 023 3 32?320/2 TAPAN SWAIN NO. 1 2023 ]ZRANCH No-
06-23 37)
24 164016/2 |24.06.202 WP (C) — DEBENDRA COURT Order |[WRIT (Se
5 023 3 19280/2 |BEHERA NO. 1 Dtd. BRANCH- |at




023 2023- |2 No-
06-23 7)
Order (Se
24 64017/2 [24.06.202 [[¢1°)°  |DEBENDRA |, COURT [ptd. T2t . lat
6 [023 3 o BEHERA O lvo. 1 2023- [ No-
06-23 7)
Order (Se
24 [64018/2 |24.06.202 ?gégé/z DEBENDRA . CouRT |ptd. [Iht . at
7 |023 3 i BEHERA O o, 1 2023- 2 No-
06-23 7)
Order (Se
24 64019/2 24.06.202 |[01C)7  |DEBENDRA |, COURT [ptd. [[2L . lat
8 023 3 o BEHERA %0 o 1 [2023- [ No-
06-23 7)
_ Order (Se
24 [64020/2 |24.06.202 ?ggg;/z DEBENDRA . COURT [ptd. [fot . lat
9 023 3 023 BEHERA : NO. 1 2023- 5 No-
06-23 7)
_ Order (Se
25 64021/2 |24.06.202 ?gégg/2 DEBENDRA . COURT [ptd. [[2L . lat
0 023 3 023 BEHERA ’ NO. 1 2023- > No-
06-23 7)
_ Order (Se
25 (64022/2 |24.06.202 ?gggé/z DEBENDRA . COURT [ptd. [ot . lat
1 023 3 023 BEHERA ) NO. 1 2023- 5 No-
06-23 7)
3 Order (Se
25 64023/2 |24.06.202 ?gégi/z DEBENDRA . COURT  ptd. [hht lat
2 |023 3 0l BEHERA O vo. 1 [2023- 2 No-
06-23 7)
Order (Se
WP (C) - WRIT
25 64024/2 |24.06.202 COURT  |Dtd. at
3 023 3 52235/2 A.K. JATI C. NO. 1 2023 ];RANCH No—
06-23 45)
Order (Se
WP (C) - WRIT
25 [64025/2 |24.06.202 COURT  |Dtd. at
4 023 3 32229/2 A.K. JATI C. NO. 1 2023 ERANCH No—
06-23 45)
Order (Se
25 64026/2 |24.06.202 ?5ig;/2 UMAKANTA . COURT [ptd. [[ot . lat
5 [023 3 3 CHHOTRAY O o, 1 [2023- No-
06-23 13)
Order (se
WP (C) - WRIT
25 |64027/2 124.06.202 COURT  |Dtd. at
6 023 3 32234/2 A.K. JATI C. NO. 1 2023 ];RANCH— No—
06-23 45)
Order (Se
25 64028/2 |24.06.202 ?gégé/z BIBEKANANDA | CouRT |ptd. [Iht . at
7 023 3 023 MAHAPATRA ) NO. 1 2023- 3 No-
06-23 39)
25 [64029/2 |24.06.202 [WP(C)- |A.K. JATI  [C. (COURT  |Order |[WRIT (Se




8 023 3 17040/2 NO. 1 Dtd. BRANCH- |at
023 2023- |2 No-
06-23 45)
Order (Se

WP (C) — WRIT
25 164030/2 |24.06.202 COURT Dtd. at
9 023 3 52273/2 SUMANTA DAS NO. 1 2023 ?RANCH No-
06-22 30)
Order (Se

WP (C) - WRIT
26 |64031/2 |24.06.202 COURT Dtd. at
o lo23 3 32239/2 A.K.JATI NO. 1 |2023- ];RANCH No-
06-23 45)
Order (Se

WP (C) — WRIT
26 164032/2 124.06.202 COURT Dtd. at
1 023 3 32228/2 SUMANTA DAS NO. 1 2023 ?RANCH— No—
06-23 23)
Order (Se

WP (C) - WRIT
26 164033/2 |24.06.202 COURT Dtd. at
> 023 3 é§§82/2 M.K.NAYAK NO. 1 2023 gRANCH— No-
06-22 23)
Order (Se

WP (C) — WRIT
26 164034/2 |24.06.202 COURT Dtd. at
3 023 3 32272/2 SUMANTA DAS NO. 1 2023 ?RANCH No—
06-22 30)
Order (Se

WP (C) - WRIT
26 |64035/2 |24.06.202 COURT Dtd. at
4 023 3 égé64/2 B.K.SWAIN NO. 1 2023 ?RANCH— No-
06-22 4)
: Order (Se
26 |64036/2 |24.06.202 ?gég;/z ATMAJIT COURT Dtd. giiECH— at
5 023 3 023 MANMITH DAS NO. 1 9999- 4 No-
12-31 27)
Order (Se

WP (C) - WRIT
26 |64037/2 |24.06.202 COURT Dtd. at
6 023 3 32269/2 SUMANTA DAS NO. 1 2023 ?RANCH No—
06-22 30)
Order (Se

WP (C) — WRIT
26 164038/2 |24.06.202 COURT Dtd. at
7 023 3 32266/2 SUMANTA DAS NO. 1 2023 ?RANCH No—
06-22 30)
Order (Se

WP (C) — WRIT
26 |64039/2 |24.06.202 COURT Dtd. at
8 023 3 33263/2 SUMANTA DAS NO. 1 2023 ?RANCH No-
06-22 30)
Order (Se

WP (C) — WRIT
26 64040/2 |24.06.202 COURT Dtd. at
9 023 3 égg74/2 R.K. MISHRA NO. 1 2023 iRANCH No-
06-23 27)
Order (Se

WP (C) — WRIT
27 164041/2 |24.06.202 COURT Dtd. at
0 023 3 é§§19/2 SUMANTA DAS NO. 1 2023 ?RANCH No-
06-22 23)




Order (Se
WP (C) - WRIT
27 164042/2 |24.06.202 COURT Dtd. at
1 023 3 (l);é64/2 A .MOHANTY NO. 1 2023 ];RANCH— No—
06-23 13)
Order (Se
27 64043/2 |24.06.202 Vﬁégém RANJIT COURT [ptd. [t . lat
2 023 3 023 SAMAL NO. 1 2023~ 5 No-
06-23 45)
Order (Se
WP (C) - WRIT
27 |64044/2 (24.06.202 COURT Dtd. at
3 023 3 (1)5500/2 SUMANTA DAS NO. 1 2023 iRANCH— No—
06-22 19)
Order (Se
WP (C) — WRIT
27 |64045/2 |24.06.202 COURT Dtd. at
4 023 3 32238/2 L.K.NAYAK NO. 1 2023 ];RANCH No—
06-23 7)
Order (Se
WP (C) - WRIT
27 |64046/2 |24.06.202 COURT Dtd. at
5 023 3 ég§51/2 SUMANTA DAS NO. 1 2023 ]]?jRANCH— No-
06-22 3)
_ Order (Se
27 64047/2 |24.06.202 "1”9’5(8)3/2 R.K. COURT [ptd. [[ot . lat
9 023 3 023 MOHABHOI NO. 1 9999- 5 No-
12-31 21)
Order (Se
WP (C) - WRIT
27 |64048/2 |24.06.202 COURT Dtd. at
7 023 3 ég§77/2 D.BISWAL NO. 1 2023 ]iRANCH No-
06-23 3)
_ Order (Se
27 164049/2 |24.06.202 ?géi;/z CHANDRAKANT COURT Dtd. gEiECH— at
8 023 3 023 A NAYAK NO. 1 2023~ 3 No-
06-22 39)
Order (Se
WP (C) - WRIT
27 164050/2 |24.06.202 COURT Dtd. at
s lo23 5 é;§62/2 M.K.NAYAK No. 1 |2023- ];RANCH No-
06-22 13)
_ Order (Se
28 |64051/2 [24.06.202 ?5522/2 ATMAJIT COURT [ptd. [[2t . lat
0 023 3 023 MANMITH DAS NO. 1 2023~ > No-
06-23 45)
WRIT (Se
Order |BRANCH ‘
28 164052/2 |24.06.202 WPCRL- | 0o COURT  |Dtd. (DIVISI ;O_
1 023 3 71/2023 ) NO. 1 2023- |ON 104
06-23 |BENCH- )
3)
WRIT (Se
Order |BRANCH ‘
28 |64053/2 |24.06.202 |[WPCRL- KHIROD COURT Dtd. (DIVISI 1?10—
2 023 3 73/2023 |KUMAR SWAIN NO. 5 2023- |ON 104
06-23 |BENCH-

3)




BLAPT.— Order |BAIL- (Se
28 |64054/2 |24.06.202 COURT Dtd. 2 (CRMIN |at
31023 3 2;73/20 S. BISWAL NO. 5 |2023- |aL No-
06-22 MISC-2) 1|9)
28 |64055/2 |24.06.202 BLAPL- COURT giger ??éEEMI ;ie
4 023 3 2216/20 J. PARDHAN NO. 5 |2023- |NAL No-
06-22 MISC-1) |3)
BLAPT.— Order |BAIL- (Se
28 |64057/2 |24.06.202 6589/20 SUVENDU COURT Dtd. 1 (CRIMI |at
5 023 3 23 BARIK NO. 5 2023- |NAL No-
06-23 MISC-1) |3)
Order (Se
28 |64058/2 |24.06.202 ]:225320 BALARAM COURT Dtd. at
9 023 3 53 SINGH NO. 5 2023- No-
06-23 3)
BLAPL— Order |BAIL- (Se
28 |64059/2 |24.06.202 6536/20 BALARAM COURT Dtd. 1 (CRIMI |at
7 023 3 23 SINGH NO. 5 2023- |NAL No-
06-22 MISC-1) |3)
_ Order (Se
28 |64060/2 |24.06.202 ]:2'32320 BALARAM COURT Dtd. at
8 023 3 53 SINGH NO. 5 2023- No-
06-22 3)
_ Order (Se
28 |64061/2 |24.06.202 222;5320 BALARAM COURT  |Dtd. at
9 023 3 23 SINGH NO. 5 2023~ No-
06-22 3)
BLAPL— Order |BAIL- (Se
29 164062/2 |24.06.202 6361/20 BALARAM COURT Dtd. 1 (CRIMI |at
0 023 3 23 SINGH NO. 5 2023- |NAL No-
06-22 MISC-1) |4)
BLAPL— Order |BAIL- (Se
29 |64063/2 |24.06.202 5268/20 A. K. COURT Dtd. 2 (CRMIN |at
1 023 3 23 BEHERA NO. 5 2023- |AL No-
06-22 MISC-2) |9)
BLAPL— Order |BAIL- (Se
29 |64064/2 |24.06.202 5406/20 B. B. COURT Dtd. 2 (CRMIN |at
2 023 3 23 MALLICK NO. 5 2023- |AL No-
06-22 MISC-2) |8)
BLAPL- Order |BAIL- (Se
29 |64065/2 |24.06.202 5465/20 |S. R. DPANT COURT Dtd. 2 (CRMIN |at
3 023 3 23 : : NO. 5 2023- |AL No-
06-22 MISC-2) |8)
BLAPL— Order |[BAIL- (Se
29 164066/2 |24.06.202 6328/20 DEBASHREE COURT Dtd. 1 (CRIMI |at
4 023 3 23 PARIDA NO. 5 2023- |NAL No-
06-22 MISC-1) |4)
29 |64067/2 |24.06.202 PLRFL™ i k. courp |[Order [BAIL-  [(Se
5 023 3 6365/20 MOHANTY NO. 5 Dtd. 1 (CRIMI |at
23 : 2023- |NAL No-




06-22 |MISC-1) |4)
BLAPT.— Order |BAIL- (Se
29 |64068/2 (24.06.202 6308/20 A. K. COURT  |Dtd. 1 (CRIMI |at
6 023 3 3 MOHANTY NO. 5 2023- |NAL No-
06-22 |MISC-1) |4)
29 |64069/2 [24.06.202 PLAFL” covrr  [pea I o
7 lo23 3 2363/20 A. MOHANTY NO. 5 |2023- |NAL No-
06-22 |MISC-1) |4)
Order |[BAIL- (Se
BLAPL-
29 164070/2 |24.06.202 6383/20 AMLAN COURT  |Dtd. 1 (CRIMI |at
8 023 3 3 SHAKTI PAUL NO. 5 2023- |NAL No-
06-22 |MISC-1) |4)
29 164071/2 |24.06.202 BLAPL- COURT giier ??éiEMI éie
9 023 3 §§95/20 . K. PATRA NO. 5 |2023- |NAL No-
06-22 |MISC-1) |4)
30 [64072/2 [24.06.202 [DPAFL” court |pra. 3 (GRATN <
0 023 3 ggls/zo A. MOHANTY NO. 5 2023- |AL No-
06-22 |MISC-2) |9)
BLAPL— Order (Se
30 |64073/2 |24.06.202 6493/20 DEBASHREE COURT  |Dtd. at
1 (023 3 3 PARIDA NO. 5 2023- No-
06-22 9)
BLAPL— Order |BAIL- (Se
30 64074/2 |24.06.202 6519/20 |B. N. SAHU COURT  |Dtd. 1 (CRIMI |at
2 023 3 ok o NO. 5 2023- |NAL No-
06-22 |MISC-1) |[3)
BLAPL— Order |BAIL- (Se
30 |64075/2 |24.06.202 4918/20 A. K. COURT  |Dtd. 1 (CRIMI |at
3 023 3 23 BEHERA NO. 17 [2023- |NAL No-
10-03 |MISC-1) |[5)
BLAPL— Order |BAIL- (Se
30 64076/2 |24.06.202 555220 S. COURT  |Dtd. 1 (CRIMI |at
4 023 3 o CHOUDHURY NO. 17 [2023- |NAL No-
06-23 |MISC-1) |[2)
BLAPL— Order |BAIL- (Se
30 |64077/2 [24.06.202 S619/20 [Br R COURT  |Dtd. 2 (CRMIN |at
5 1023 3 3 MOHANTY NO. 17 [2023- |AL No-
06-23 |MISC-2) |7)
BLAPL- Order |BAIL- (Se
30 |64078/2 |24.06.202 5620720 B. R. COURT  |Dtd. 2 (CRMIN |at
6 023 3 >3 MOHANTY NO. 17 [2023- |AL No-
06-23 |MISC-2) |7)
BLAPL— Order |[BAIL- (Se
30 164079/2 |24.06.202 5621/20 B. R. COURT Dtd. 2 (CRMIN |at
7 023 3 3 MOHANTY NO. 17 [2023- |AL No-
06-23 |MISC-2) |7)
30 |64080/2 [24.06.202 BLAPL- |B. R. COURT |Order |[BAIL- (Se
8 023 3 6565/20 |MOHANTY NO. 17 |Dtd. 1 (CRIMI |at




23 2023- [NAL No-
06-23 MISC-1) |3)
BLAPL— Order |BAIL- (Se
30 (64081/2 |24.06.202 [ /o /) [BALARAM . COURT |Dtd. |1 (CRIMI |at
9 |023 3 3 BEHERA . NO. 17 |2023- |NAL No-
06-23 |MISC-1) |3)
BLAPL— Order |[BAIL- (Se
31 (64082/2 [24.06.202 | /oy /o MRUTYUNJAY | COURT |Dtd. |1 (CRIMI |at
0 (023 3 23 MOHANTY . NO. 17 |2023- |NAL No-
06-23 MISC-1) |3)
31 [64083/2 |24.06.202 [PDAPD- COURT giger ??éEEMI ;ie
1 023 3 2281/20 M. R. SAHOO |C. NO. 17 |2023- |NAL No-
06-23 MISC-1) |3)
BLAPL.— Order |BAIL- (Se
31 (64084/2 [24.06.202 | /oo " |SIBA PRASAD |, COURT |Dtd. |1 (CRIMI |at
2 1023 3 3 SAHOO . NO. 17 |2023- |NAL No-
06-23 MISC-1) |[3)
Order |[BAIL- (Se
31 |64085/2 |24.06.202 [PLAPL- |SANTOSH COURT |Dtd. |1 (CRIMI |at
6584/20 |KUMAR C.
3 1023 3 o MAHANTY NO. 17 |2023- |NAL No-
06-23 MISC-1) |3)
BLAPL.— Order |BAIL- (Se
31 (64086/2 [24.06.202 | /o " |DEBASHREE . COURT |Dtd. |1 (CRIMI |at
4 023 3 3 PARIDA . NO. 17 |2023- |NAL No-
06-23 MISC-1) |[3)
BLAPL— Order (Se
31 (64087/2 [24.06.202 | /), - INIRANJAN - COURT  |Dtd. at
5 1023 3 o ROUT . NO. 17 |2023- No-
06-23 3)
BLAPL— Order (Se
31 [64088/2 [24.06.202 | /o0 NIRANJAN . COURT  |Dtd. at
6 (023 3 25 ROUT : NO. 17 |2023- No-
06-23 3)
Order |[BAIL- (Se
31 |64089/2 |24.06.202 [PLAPL-  |PABITRA COURT |Dtd. |2 (CRMIN |at
5040/20 |KUMAR C.
7 1023 3 >3 MOHANTY NO. 17 |2023- [AL No-
06-22 MISC-2) |12)
BLAPL— Order |[BAIL- (Se
31 (64090/2 [24.06.202 | e o0 |J. . COURT |Dtd. |2 (CRMIN |at
8 023 3 53 MOHAPATRA : NO. 17 |2023- |AL No-
06-22 MISC-2) |11)
BLAPL— Order |BAIL- (Se
31 |64091/2 |24.06.202 oo 0 1T, P. . COURT |Dtd. |2 (CRMIN |at
9 |023 3 53 BEHERA . NO. 17 |2023- [AL No-
06-22 MISC-2) |7)
BLAPL- Order |[BAIL- (Se
32 164092/2 [24.06.202 oo /) |ARUN KUMAR | COURT |Dtd. |1 (CRIMI |at
0 (023 3 23 JATI : NO. 17 |2023- |NAL No-
06-22 MISC-1) |6)
132 [64093/2 [24.06.202 [BLAPL- |A. SAHOO c. (COURT |Order |[BAIL-  |(Se




1 [023 3 6231/20 NO. 17 |ptd. [1(CRIMI |at
22 2022- |NAL No-
06-22 |MISC-1) |6)
BLAPL— Order |BAIL- (Se
32 164094/2 |24.06.202 6334/20 MRUTYUNJAY COURT Dtd. 1 (CRIMI |at
2 023 3 i PAGAL NO. 17 12023- |NAL No-
06-22 |MISC-1) |4)
Order |[BAIL- (Se
32 164095/2 |24.06.202 2??5320 EzﬁgiN COURT |Dtd. |1 (CRIMI |at
3 o023 3 o man NO. 17 12023- |NAL No-
06-22 |MISC-1) |4)
Order |[BAIL- (Se
32 164096/2 124.06.202 2225320 Eiﬁ?im COURT |Dtd. |1 (CRIMI |at
4 023 3 23 PATRA NO. 17 2023- |NAL No-
06-22 |MISC-1) |4)
BLAPL.— Order |BAIL- (Se
32 |64097/2 |24.06.202 6352/20 JAYADEBA COURT Dtd. 1 (CRIMI |at
5 023 3 = BEHERA NO. 17 12023- |NAL No-
06-22 |MISC-1) |4)
32 6409872 |24.06.202 [PLAPL- COURT giier f?éiimz ;ie
6 [023 3 §355/20 |KSHITISH NO. 17 [2023- |NAL No-
06-22 |MISC-1) |4)
32 164099/2 |24.06.202 [PLAPL” COURT giier ??éEEMI gie
7 o023 3 2356/20 KSHITISH NO. 17 12023- |NAL No-
06-22 |MISC-1) |4)
WA DR.TAVINDER CHIEF Order (Se
32 |164100/2 |24.06.202 1007/20 KAURQ@TAVIND JUSTICE Dtd. WRIT at
8 023 3 23 ER KAUR 'S 2023- |APPEAL No-
CHAWLA COURT 06-23 2)
BLAPT,— CHIEF Order |BAIL- (Se
32 |64101/2 |24.06.202 6402/20 MRUTYUNJAY JUSTICE |Dtd. 2 (CRMIN |at
9 |023 3 o, PAGAL 's 2023- AL No-
COURT |06-22 [MISC-2) |9)
BLAPL— CHIEF Order |BAIL- (Se
33 (64102/2 [24.06.202 (o705, |JYOTT JUSTICE [Dtd. |2 (CRMIN lat
0 023 3 23 PRAKASH KAR 'S 2023- |AL No-
COURT |06-22 |MISC-2) |9)
BLAPL— CHIEF Order |BAIL- (Se
33 |64103/2 |24.06.202 6435/20 NIRANJAN JUSTICE |Dtd. 2 (CRMIN |at
1 023 3 o SAHOO 's 2023- AL No-
COURT |06-22 [MISC-2) |9)
WA— CHIEF Order (Se
33 164104/2 |24.06.202 JUSTICE |Dtd. WRIT at
2 023 3 279/202 B S PRADHAN 's 2023- |APPEAL |No-
COURT  |06-23 6)
CHIEF Order |BAIL- (Se
33 64105/2 24.06.202 |[PLAPD- - HIMANSHU JUSTICE [Dtd. |2 (CRMIN lat
6439/20 |SEKHAR
3 023 3 o i 's 2023- AL No-
COURT |06-22 [MISC-2) |9)




ALAPL- CHIEF |Order |BATL- (Se
33 |64106/2 |24.06.202 | ;%" |DIPTIREKHA JUSTICE Dtd. |2 (CRMIN |at
4 023 3 3 NANDA 's 2023- AL No-
COURT |06-22 |MISC-2) |9)
HA— CHIEF Order (Se
33 64107/2 |24.06.202 |g° o0, R K JUSTICE Dtd. |[WRIT at
5 023 3 i MOHABHOT 'S 2023- |APPEAL |No-
COURT (06-23 4)
SLAPL- CHIEF |Order |BATL- (Se
33 164108/2 |24.06.202 JUSTICE |Dtd. 2 (CRMIN |at
2 loaa 3 2358/20 R. R. NAYAK ' 2023 |aL e
COURT |06-22 |MISC-2) |9)
CHIEF Order (Se
33 (64109/2 |24.06.202 ]2’2122320 G. JUSTICE |Dtd. at
7 023 3 23 JAYASTNGH 's 2023- No-
COURT  |06-22 9)
WRIT s
W (C) - Order [BRANCH | °¢
33 64110/2 |24.06.202 COURT Dtd. |(DIVISI
8 [023 3 3269/2 J P KAR NO. 1 |2023- |oN T%
06-23 |BENCH- ||
3)
(Se
BLAPL- Order at
33 64111/2 |24.06.202 |/ 0} o |SESHADEV COURT  |Dtd. e
9 |023 3 BISWAL NO. 1 |2023- ©
23 117
06-22
)
WRIT s
W (C) - Order [BRANCH | ¢
34 |64112/2 |24.06.202 COURT Dtd. |(DIVISI B
0 |023 3 32233/2 S K SINGH NO. 1 |2023- |ON If‘232
06-22 |BENCH- |,
3)
(Se
BLAPL- Order at
34 64113/2 |24.06.202 | o " [BISWAJIT COURT  |Dtd. o
1 023 3 3 DAS NO. 1 [2023- 122
06-22
)
BLAPL- Order |BAIL- (Se
34 |64114/2 [24.06.202 | 0, " |HAREKRUSHNA COURT |Dtd. |1 (CRIMI |at
2 023 3 s DASH NO. 1 [2023- [NAL No-
06-22 |[MISC-1) |3)
BLAPL- Order |[BAIL- (Se
34 |64115/2 (24.06.202 | o) 0 A. K. COURT Dtd. |1 (CRIMI |at
3 023 3 s MOHANTY NO. 1 |2023- [NAL No-
06-22 |[MISC-1) |3)
BLAPL— Order |BAIL- (Se
34 164116/2 |24.06.202 6515/20 A. K. COURT Dtd. 1 (CRIMI |at
4 023 3 i MOHANTY NO. 1 [2023- [NAL No-
06-22 IMISC-1) |3)
34 [64117/2 [24.06.202 |[BLAPL- |PABITRA COURT |Order |BATL- (Se
5 023 3 6549/20 |KUMAR NO. 1 |Dtd. |1(CRIMI |at




23 MOHANTY 2023- |NAL No-

06-22 |MIsC-1) |3)
34 |64118/2 |24.06.202 [PBAPELC COURT giger ??éEEMI éie
6 |023 3 2@62/20 B. P. TANGA IC. NO. 1 |2023- |NAL No-
06-23 |MIsC-1) |2)
34 |64119/2 |24.06.202 [PLAPL- COURT giger ??EEEMI éie
7 1023 3 3238/20 B. P. TANGA C. NO. 1 |2023- |NAL No-
06-23 |MIsc-1) |1)
RSA- Order (Se

34 164120/2 |24.06.202 COURT Dtd. SECOND at
s |023 3 256/202 M K MOHANTY |C. NO. 1 |2023- |APPEAL |No-
06-22 5)
BLAPL.— Order |BAIL- (Se

34 [64121/2 [24.06.202 [crgr”” M. D. . COURT |Dtd. |1 (CRIMI |at
9 023 3 23 BISWAL . NO. 1 2023- |NAL No-
06-23 |MIsC-1) |2)
BLAPL— Order |BAIL- (Se

35 64122/2 [24.06.202 [o /0" AL K. . COURT |Dtd. |2 (CRMIN |at
0 023 3 23 MOHANTY : NO. 1 2023- |AL No-
06-23 |MIsC-2) |7)
35 (64123/2 |24.06.202 [PLAPL- COURT gijer ??éiEMI éie
1 023 3 2245/20 D. K. NAIK |C. NO. 1 2023- |NAL No-
06-23 |MIsC-1) |6)
BLAPL— Order |BAIL- (Se

35 |64124/2 [24.06.202 [gron oo [SIDHARTHA | COURT |Dtd. |2 (CRMIN |at
2 023 3 23 MISHRA . NO. 1 2023- |AL No-
06-23 |MISC-2) |11)
BLAPL— Order |BAIL- (Se

35 |64125/2 |24.06.202 6211/20 SANJIT c COURT Dtd. 2 (CRMIN |at
3 023 3 23 KUMAR DAS : NO. 1 2023- |AL No-
06-23 |MISC-2) |12)
SA- Order (Se

35 (64126/2 124.06.202 COURT |Dtd. |SECOND |at
4 023 3 384/198 P K MISHRA |C. NO. 1 |2023- |APPEAL |No-
06-22 3)
BLAPT— Order |[BAIL- (Se

35 |64127/2 [24.06.202 [0 B, B. . COURT |Dtd. |2 (CRMIN |at
5 023 3 23 MALLICK : NO. 1 2023- |AL No-
06-23 |MISC-2) |12)
Order (Se

35 |64128/2 124.06.202 22?5320 R. K. . COURT  |Dtd. at
6 |023 3 o MALLICK : NO. 1 |2023- No-
06-23 12)
RSA— Order (Se

35 (64129/2 |24.06.202 COURT |Dtd. |SECOND |at
7 1023 3 385/201 D P DAS C- NO. 12 |2023- |APPEAL |No-
06-22 2)
135 [64130/2 |24.06.202 BLAPL- |H. K c. (COURT  |Order (Se




8 [023 3 6495/20 |TRIPATHY NO. 12 |ptd. at
23 2023- No-

06-23 2)
Order (Se

35 (64131/2 |24.06.202 [PLAFL” |GTANA COURT  |Dtd. at

6498/20 |RANJAN c.

9 023 3 b o NO. 12 [2023- No-
06-23 2)
_ Order (Se

36 (64132/2 [24.06.202 (g g0 [PANKAJ . COURT  |Dtd. at
0 023 3 23 KUMAR PANT ) NO. 12 |2023- No-
06-23 2)
36 (64133/2 |24.06.202 [PLAPL” covrr  [pea I o
1 023 3 2290/20 KSHITISH €0 No. 12 |2023- |naL No-
06-23 |MISC-1) |3)
36 (64134/2 [24.06.202 |-SLMA COURT giier ?é£§£MI ;ie
2 |023 3 §58/202 SARAT DASH 1C-0. o, 12 |2023- |NAL No-
06-22 |MISC-1) |4)
_ Order (Se

36 [64135/2 |24.06.202 ?53(;)2/2 BIBEKANANDA C COURT Dtd. YglliiECH— at
3 023 3 023 MAHAPATRA : NO. 12 |2023- 3 No-
06-23 33)
_ Order (Se

36 (64136/2 |24.06.202 ?g;g;/2 B K . COURT  [ptd. [[ot . lat
4 023 3 023 MOHARANA ’ NO. 12 |2023- 6 No-
06-23 24)
: Order (Se

36 [64137/2 [24.06.202 ?E;Si/z B K . COURT [ptd. |2t . lat
5 023 3 023 MOHARANA : NO. 12 |2023- 6 No-
06-23 24)
Order (Se

36 (64138/2 |24.06.202 ?gég;/2 B K . COURT  [ptd. [[2L . lat
6 023 3 023 MOHARANA ) NO. 12 (2023- 4 No-
06-23 27)
_ Order (Se

36 [64139/2 [24.06.202 ?gégé/z B K . COURT ~[ptd. [[2t o lat
7 023 3 023 MOHARANA : NO. 12 [2023- 4 No-
06-23 27)
_ Order (se

36 [64140/2 [24.06.202 ?gég;/z B K . COURT |ptd. [Iht . at
8 023 3 023 MOHARANA ) NO. 12 [2023- 4 No-
06-23 27)
Order (Se

36 64141/2 |24.06.202 12107 sk . COURT [ptd. [Pt . lat
9 023 3 023 MOHARANA ) NO. 12 [2023- 4 No-
06-23 27)
_ Order (se

37 |64142/2 |24.06.202 21007 s . CouRT |ptd. It . at
0 023 3 ool MOHARANA 00 No. 12 [2023- 2 No-
06-23 24)




_ Order (Se

37 (64143/2 |24.06.202 ?E;i;/2 B K COURT ~[ptd. [[oe . lat
1 023 3 ool MOHARANA NO. 12 |2023- |7 No-
06-23 24)
Order (Se

37 |64144/2 [24.06.202 ?g;gé/2 B K COURT [ptd. [t . lat
2 023 3 ol MOHARANA NO. 12 |2023- |7 No-
06-23 24)
Order (se

WP (C) - WRIT

37 |64145/2 |24.06.202 COURT  |Dtd. at
3 023 3 51377/2 B K PARDHT NO. 12 |2023- ];RANCH— No—
06-22 45)
Order (Se

37 |64146/2 [24.06.202 ?gégé/z B K COURT ~[ptd. [[ot . lat
4 023 3 023 MOHARANA NO. 12 |2023- 6 No-
06-23 24)
Order (Se

37 64147/2 |24.06.202 21007 s x COURT  [ptd. [[2t . lat
5 023 3 023 MOHARANA NO. 12 |2023- 6 No-
06-23 24)
_ Order (Se

37 |64148/2 [24.06.202 ?gég;/z B K COURT ~[ptd. [[ot o lat
6 023 3 023 MOHARANA NO. 12 |2023- 1 No-

06-23 1)
_ Order (Se

37 64149/2 |24.06.202 [[ESEL7 e ® COURT [ptd. [[2L . lat
7 023 3 ool MOHARANA NO. 12 |2023- |3 No-

06-23 1)
_ Order |BAIL- (Se

37 |64150/2 |24.06.202 [}7450 |asuTosH COURT |Dtd. |2 (CRMIN |at
8 023 3 23 TRIPATHY NO. 12 2023- |AL No-

06-23 |MISC-2) |9)
3 Order (Se

37 |64151/2 [24.06.202 ?gégé/2 B K COURT [ptd. [[2L . lat
9 023 3 023 MOHARANA NO. 12 |2023- 1 No-

06-23 1)
ABLAPL- Order |BAIL- (Se

38 |64152/2 |24.06.202 5357/20 RABINDRA COURT Dtd. 2 (CRMIN |at
0 023 3 23 KUMAR LENKA NO. 12 (2023- |AL No-
06-23 |MISC-2) |10)
_ Order (se

38 64153/2 |24.06.202 12107 s x COURT ~[Dtd. [fo- . lat
1 023 3 ool MOHARANA NO. 12 |2023- |2 No-
06-23 24)
Order |[BAIL- (Se

38 64154/2 [24.06.202 [co o COURT |Dtd. |2 (CRMIN |at
2 023 3 > K NO. 12 [2023- |AL No-
06-23 |MISC-2) |10)
38 (64155/2 |24.06.202 ?gégi;z B K covrr |0rceT [MREE | 1%e
3 023 3 073 MOHARANA NO. 12 o3 ) e




06-23 1)
_ Order |BAIL- (Se

38 (64156/2 |24.06.202 ?gg?fgo a0 COURT |Dtd. |2 (CRMIN |at
4 023 3 0 NO. 2 |2023- |AL No-
06-23 |MISC-2) |10)
Order |[BAIL- (Se

38 |64157/2 124.06.202 ?2?2520 ¢ BARIK COURT |Dtd. |2 (CRMIN |at
5 023 3 > K. NO. 2 |2023- |AL No-
07-20 |MISC-2) |10)
_ Order |BAIL- (Se

38 |64158/2 124.06.202 ?gg?fgo . as COURT |Dtd. |2 (CRMIN |at
6 |023 3 0 ‘R NO. 2 [2023- |AL No-
06-23 |MISC-2) |10)
_ Order |BAIL- (Se

38 [64159/2 |24.06.202 ?2;2520 . stveH COURT |Dtd. |2 (CRMIN |at
7 lo23 3 > K. NO. 2 |2023- |AL No-
06-23 |MISC-2) |10)
Order |[BAIL- (Se

38 |64160/2 124.06.202 ??3?530 R COURT |Dtd. |2 (CRMIN |at
s |023 3 0 P NO. 2 |2023- |aL No-
06-23 |MISC-2) |10)
BATL- (Se

38 |64161/2 24.06.202 ?Egiigo SO0 COURT 2 (CRMIN at
9 |023 3 > NO. 2 AL No-
MISC-2) |10)

3 Order |BAIL- (Se

39 (64162/2 |24.06.202 ﬁggﬁfgo . sAHOO COURT |Dtd. |2 (CRMIN |at
0 |023 3 o ‘R NO. 2 |2023- |aL No-
06-23 |MISC-2) |10)

Order (Se

WP (C) - WRIT

39 (64163/2 124.06.202 COURT  |Dtd. at
1 023 3 32235/2 JAYASINGH NO. 2 2023 ERANCH No—
06-23 27)

3 Order |BAIL- (Se

39 (64164/2 |24.06.202 ?gg?fgo . sAHOO COURT |Dtd. |2 (CRMIN |at
2 023 3 > ‘R NO. 2 |2023- |aL No-
06-23 |MISC-2) |10)

Order |[BAIL- (Se

39 |64165/2 124.06.202 ??g?igo sk COURT |Dtd. |2 (CRMIN |at
3 023 3 o NO. 2 |2023- |AL No-
06-23 |MISC-2) |10)

_ Order |BAIL- (Se

39 (64166/2 |24.06.202 ?23?5;0 o sarioo COURT |Dtd. |2 (CRMIN |at
4 023 3 0 ‘R NO. 2 [2023- |AL No-
06-23 |MISC-2) |10)

Order (Se

WP (C) - WRIT

39 164167/2 |24.06.202 COURT Dtd. at
5 023 3 é§§24/2 K BEHERA NO. 2 |2023- ?RANCH No-
06-23 31)

39 [64168/2 [24.06.202 [ABLAPL- | . COURT |Order |BAIL- (Se
6 |023 3 5385/20 1K NO. 2 |Dtd. |2 (CRMIN |at




23 2023- |AL No-
06-23 |MISC-2) |10)
Order |[BAIL- (Se
39 (64169/2 |24.06.202 ??3?5?0 s pas . COURT |Dtd. |2 (CRMIN |at
7 o023 3 o : : NO. 2 2023- |AL No-
06-23 |MISC-2) |10)
Order |[BAIL- (Se
39 164170/2 124.06.202 ?2?2520 o AvAK . COURT |Dtd. |2 (CRMIN |at
8 023 3 o : : NO. 11 |2023- |AL No-
07-19 |MISC-2) |9)
ABLAPL— Order |[BAIL- (Se
39 |64171/2 |24.06.202 5224/20 S.K.BHANJAD C COURT Dtd. 2 (CRMIN |at
9 |023 3 o EO : NO. 2 2023- |AL No-
06-28 |MISC-2) |9)
Order (Se
WP (C) - WRIT
40 |64172/2 124.06.202 COURT  |Dtd. at
0 023 3 32308/2 H K MOHANTA |C. NO. 2 2023 ?RANCH No—
06-23 32)
Order (Se
40 [64173/2 [24.06.202 10107 lprAsaNITT | COURT [ptd. [[2L . lat
1 023 3 s BEHERA : NO. 2 [2023- | No-
06-23 5)
_ Order |BAIL- (Se
40 |64174/2 |24.06.202 RBLAPL— |SANJIB COURT |Dtd. |2 (CRMIN |at
5226/20 |KUMAR C.
2 023 3 o5 HANIADED NO. 2 |2023- |AL No-
06-28 |MISC-2) |9)
Order (Se
40 |64175/2 |24.06.202 ?géié/z SUDHANSU . COURT  ptd. [hht lat
3 023 3 023 SEKHAR JENA . NO. 1 2023- 8 No-
06-23 29)
_ Order |BAIL- (Se
40 |64176/2 124.06.202 ?22?5;0 I . COURT |Dtd. |2 (CRMIN |at
4 023 3 b <K : NO. 1 |2023- |AL No-
06-22 |MISC-2) |9)
Order |[BAIL- (Se
40 |64177/2 124.06.202 ?2??520 S . COURT |Dtd. |2 (CRMIN |at
5 023 3 s K- : NO. 1 2023- |AL No-
06-22 |MISC-2) |9)
40 |64178/2 |24.06.202 |[PDAPL- COURT gijer E?EEQIN gie
6 [023 3 2319/20 P K SWAIN C. NO. 1 [2023- |AL No-
06-23 |MISC-2) |9)
Order |[BAIL- (Se
40 164179/2 |24.06.202 ????5;0 S. DASH c COURT Dtd. 1 (CRIMI |at
7 o023 3 o : : NO. 1 2023- |NAL No-
06-23 |MISC-1) |3)
40 |64180/2 |24.06.202 [PLAPL- COURT gijer E?éEQIN ;ie
8 |023 3 2317/20 P K SWAIN C. NO. 1 [2023- |AL No-
06-23 |MISC-2) |9)
|40 [64181/2 [24.06.202 |ABLAPL- |S.BARIK c. (COURT |Order |[BAIL-  |(Se




9 023 3 4923/20 NO. 1 Dtd. 1 (CRIMI |at
23 2023- |NAL No-
06-23 |MISC-1) |[2)
Order |[BAIL- (Se
ABLAPL-
41 164182/2 |24.06.202 COURT Dtd. 1 (CRIMI |at
0 023 3 3289/20 P.K.MOHANTY NO. 1 2023- |NAL No-
06-23 |MISC-1) |[2)
Order |[BAIL- (Se
ABLAPL-
41 |64183/2 |24.06.202 COURT Dtd. 2 (CRMIN |at
1 o2 3 3270/20 A.K.MOHANTY NO. 1 2023- |ar, No-
06-23 |MISC-2) |7)
Order |[BAIL- (Se
41 64184/2 |24.06.202 Zzggg\%o o % sAHOO COURT |ptd. |2 (CRMIN |at
2 (023 3 s T NO. 1 2023- |AL No-
06-23 |MISC-2) |7)
_ Order |BAIL- (Se
41 |64185/2 |24.06.202 2?2?520 H K. PATRA COURT Dtd. 2 (CRMIN |at
3 023 3 23 T NO. 1 2023- |AL No-
06-23 |MISC-2) |12)
Order |[BAIL- (Se
ABLAPL-
41 |64186/2 |24.06.202 COURT Dtd. 2 (CRMIN |at
4 023 3 §§7Z/ZO P.K.MOHANTY NO. 2 |2023- |AL No-
05-15 |MISC-2) |11)
_ Order |BAIL- (Se
41 64187/2 |24.06.202 ﬁg?%o S COURT |Dtd. |2 (CRMIN |at
5 1023 3 23 : NO. 2 2023- |AL No-
06-23 |MISC-2) |9)
Order |[BAIL- (Se
41 |64188/2 [24.06.202 2?22520 KEDAR COURT Dtd. 2 (CRMIN |at
6 023 3 23 SANKAR SAHU NO. 2 2023- |AL No-
06-23 |MISC-2) |9)
Order |[BAIL- (Se
ABLAPL-
41 |64189/2 |24.06.202 COURT Dtd. 2 (CRMIN |at
7 1023 3 3;67/20 P.K.MOHANTY NO. 2 |2023- |AL No-
06-23 |MISC-2) |9)
_ Order |BAIL- (Se
41 |64190/2 |24.06.202 2?82520 S BARTK COURT Dtd. 2 (CRMIN |at
8 023 3 3 : NO. 2 2023- |AL No-
06-23 |MISC-2) |9)
Order |[BAIL- (Se
ABLAPL-
41 |64191/2 [24.06.202 COURT Dtd. 2 (CRMIN |at
9 023 3 3%51/20 P.K.MOHANTY NO. 2 |2023- |AL No-
06-23 |MISC-2) |[9)
Order |[BAIL- (Se
42 64192/2 |24.06.202 ﬁi\%o . saTI COURT |Dtd. |2 (CRMIN |at
0 023 3 3 : NO. 2 2023- |AL No-
07-17 MISC-2) |9)
Order |[BAIL- (Se
42 164193/2 |24.06.202 232?520 b K. BARIK COURT Dtd. 1 (CRIMI |at
1 023 3 o T NO. 2 2023- |NAL No-
06-23 |MISC-1) |[3)




Order |[BAIL- (Se
ABLAPL-
42 164194/2 |24.06.202 COURT Dtd. 1 (CRIMI |at
5 lozs 3 3284/20 P.BEHERA C.0. |5 > 2023- ||INAL No-
06-23 MISC-1) |3)
Order |[BAIL- (Se
ABLAPL-
42 |64195/2 [24.06.202 COURT Dtd. 1 (CRIMI |at
3 lo23 3 3223/20 P.K.MOHANTY [C.O. NO. 2 2023- |NAL No-
06-23 |MISC-1) |1)
Order |[BAIL- (Se
ABLAPL-
42 164196/2 |24.06.202 COURT Dtd. 2 (CRMIN |at
4 023 3 2510/20 S. SAMAL €0 WNo. 2 |2023- |aL No-
05-01 |MISC-2) |11)
Order |[BAIL- (Se
ABLAPL-
42 164197/2 |24.06.202 COURT Dtd. 2 (CRMIN |at
= o3 3 3549/20 J.R.NAYAK C.0. NO. 2 2023- |AL No-
03-23 |MISC-2) |7)
Order |[BAIL- (Se
ABLAPL-
42 |64198/2 [24.06.202 COURT Dtd. 2 (CRMIN |at
6 023 3 §§O2/2O A.K. RANA C.O. NO. 2 5023— AL No-
07-11 |MISC-2) [12)
_ Order (Se
42 163742/2 |24.06.202 We (C) PRADLPTA GENER Dtd. WRIT at
7 o023 3 15895/2 |KUMAR AL 2023 BRANCH- No-
023 PATTANAYAK 05-1¢ 2 8)
Order (Se
42 163750/2 |24.06.202 ?gﬁfé/z LAXMIKANTA |GENER Dtd. giiECH_ at
8 (023 3 023 TRIPATHY AL 2023- 5 No-
06-22 9)
Order (Se
WP(C)- |DR. WRIT
32 8;;53/2 §4‘O6‘202 17819/2 |JITENDRA iiNER' gggé_ BRANCH- ;z_
023 KUMAR LENKA 06-22 2 34)
Order (Se
43 (63754/2 |24.06.202 /1007 lprswastr GENER Drd. [Tat . lat
0 (023 3 017 MOHANTY AL 2023- 5 No-
06-24 23)
_ Order (Se
43 |63755/2 |24.06.202 ?gég;/z LAXMIKANTA |GENER Dtd. giiECH_ at
1 1023 3 023 TRIPATHY AL 2023- 4 No-
06-12 19)
Order |[BAIL- (Se
43 |64056/2 |24.06.202 [PLAPL- - [KRUSHNA GENER Dtd. |2 (CRMIN |at
4732/20 |CHANDRA
2 023 3 23 ACHARYA AL 2023- |AL No-
06-23 MISC-2) 1|10)
ABLAPL— Order |[BAIL- (Se
43 |64210/2 [24.06.202 4113/20 ASUTOSH GENER Dtd. 2 (CRMIN |at
3 1023 3 3 TRIPATHY AL 2023- |AL No-
06-23 MISC-2) |9)
43 |64214/2 |24.06.202 i?ig;;o NILANCHAL GENER giier CRIMINA ;ie
4 1023 3 52 SAHU AL 2023- |L MISC No-




06-24 5)
_ Order |BAIL- (Se
43 |64217/2 |24.06.202 ABLAPL- |SURESH GENER Dtd. 2 (CRMIN |at
5245/20 |CHANDRA
5 023 3 23 PRADHAN AL 2023- |AL No-
06-24 MISC-2) 1|9)
Order (Se
WP (C) - WRIT
43 163708/2 |24.06.202 GENER Dtd. at
6 lo23 3 32275/2 S K BEHERA |, 5022 ?RANCH No-
09-08 33)
_ Order (Se
43 63709/2 |24.06.202 (1:2?2«/:20 N SAHOO GENER Dtd. |CRIMINA |at
7 023 3 19 AL 2023- |L. MISC No-
04-10 3)
Order (Se
WP (C) - WRIT
43 163710/2 |24.06.202 GENER Dtd. at
s lo23 3 33350/2 S K BEHERA AL 2029 ERANCH No-
09-19 38)
Order (Se
WP (C) - WRIT
43 |63711/2 |24.06.202 GENER Dtd. at
s lo23 3 32;97/2 S K BEHERA AT 2029 gRANCH— No-
09-19 45)
Order (Se
WP (C) - WRIT
44 |63712/2 |24.06.202 GENER Dtd. at
o lo23 3 §275/20 N SAHOO AL 201 6- ERANCH No-
03-31 45)
Order (Se
WP (C) - WRIT
44 163713/2 |24.06.202 GENER Dtd. at
1 lo23 5 52216/2 S K BEHERA At 2029- sRANCH No-
11-09 48)
Order (Se
WP (C) - WRIT
44 |63714/2 |24.06.202 GENER Dtd. at
5 23 3 32266/2 S K BEHERA AL 2029 ERANCH No-
09-19 38)
Order (Se
WP (C) - WRIT
44 163715/2 |24.06.202 GENER Dtd. at
5 lo23 3 55272/2 S K BEHERA A 2022- 2RANCH No-
09-08 33)
Order (Se
44 163716/2 |24.06.202 |AHO- GENER Dtd. at
4 023 3 67/1990 N SAHOO AL 2021- ["M9-C Iyo-
04-12 1)
Order (Se
WP (C) - WRIT
44 163717/2 |24.06.202 GENER Dtd. at
= lo2s 3 32321/2 S K BEHERA AL 2029 gRANCH— No-
11-04 23)
Order (Se
WP (C) - WRIT
44 163718/2 |24.06.202 GENER Dtd. at
6 lo23 3 32205/2 S K BEHERA | . 2029 §RANCH No-
11-10 48)
44 163719/2 |24.06.202 |AHO- GENER Order (Se
7 023 3 67/1990 |V SAHOO AL ptd. |[7-C ot




2021~ No-
04-12 1)
Order (Se
WP (C) - WRIT
44 163720/2 |24.06.202 GENER Dtd. at
s lo23 3 32200/2 S K BEHERA AL 2029 ERANCH— No-
09-19 45)
Order (Se
WP (C) - WRIT
44 163721/2 |24.06.202 GENER Dtd. at
s lo23 3 33296/2 S K BEHERA |, 2022- gRANCH No-
09-19 45)
Order (Se
45 163722/2 |24.06.202 |FA- GENER Dtd. at
0 023 3 52/1975 [R% DEHURL 1991- No-
11-22 45)
Order (Se
WP (C) - WRIT
45 163723/2 |24.06.202 GENER Dtd. at
1 lo23 3 32245/2 S K BEHERA AL 2029 ERANCH No-
10-18 38)
Order (Se
WP (C) - WRIT
45 |63724/2 |24.06.202 GENER Dtd. at
5 lo23 3 32242/2 S K BEHERA AL 2022- ?RANCH No-
10-19 22)
WPC (OAC Order (Se
45 163725/2 124.06.202 |)- GENER Dtd. OA at
3 lo23 3 1091/20 [ SWAIN AL 2023- |Branch |No-
17 02-23 1)
Order (Se
WP (C) - WRIT
45 163726/2 |24.06.202 GENER Dtd. at
4 o3 3 32308/2 S K BEHERA AL 2029 ERANCH— No-
11-02 23)
Order (Se
WP (C) - WRIT
45 163727/2 |24.06.202 GENER Dtd. at
5 lo23 3 32237/2 S K BEHERA AT 2029- 3RANCH No-
10-20 44)
Order (Se
WP (C) - WRIT
45 163728/2 |24.06.202 GENER Dtd. at
e lo23 3 32209/2 S K BEHERA AL 2029 SRANCH No-
11-09 48)
Order (Se
WP (C) - WRIT
45 163729/2 |24.06.202 GENER Dtd. at
7 o2 3 32214/2 S K BEHERA | 2029 2RANCH No-
10-18 38)
Order (Se
WP (C) - WRIT
45 163730/2 |24.06.202 GENER Dtd. at
s lo23 3 32333/2 S K BEHERA AL 2029 gRANCH— No-
11-04 23)
Order (Se
WP (C) - WRIT
45 163731/2 |24.06.202 GENER Dtd. at
5 lo23 3 32299/2 S K BEHERA | 2029 gRANCH No-
12-14 8)
146 |63732/2 [24.06.202 WP(C)- |S K BEHERA |GENER Order |WRIT (e




0 |023 3 33707/2 AL Dtd. |BRANCH- |at
022 2022- |5 No-
12-14 21)
WP (C) - Order (Se
46 163733/2 |24.06.202 GENER Dtd. at
1 |023 3 31884/2 B C DAS AL 2023- No-
03-06 21)
WP (C) - Order (Se
46 163734/2 [24.06.202 GENER Dtd. at
2 023 3 gﬁw/z A SWAIN AL 2023- No-
04-19 21)
WRIT
S~ BRANCH ;ie
46 (63735/2 [24.06.202 |31c.' o0 Lo s1xpar  |CENER (DIVISI |°-
3 [023 3 o AL ON e
BENCH- )
1)
WP (C) - Order ;ie
46 [63736/2 24.06.202 |5, 207 |n cuaty GENER Dtd. Noo
4 (023 3 011 AL 2023- 105
04-19
)
Order (Se
WP (C) - WRIT
46 163737/2 [24.06.202 GENER Dtd. at
= lon3 3 38§69/2 RK DEURY oL 2095 gRANCH— No-
11-03 28)
Order (Se
46 163738/2 [24.06.202 |LAA- GENER Dtd. |FIRST at
6 [023 3 93/2018 1 K PANDA 0 2023- |APPEAL |No-
02-06 4)
Order MISC (Se
46 63739/2 |24.06.202 |FAO- GENER Dtd. . at
7 1023 3 93/2006 |° MOHARANA 1, 2006- ZQECP:EAL No-
12-18 : 5)
Order (Se
WP (C) - WRIT
46 163740/2 [24.06.202 GENER Dtd. at
Il hod 3 32254/2 RK PANDA oL 2021 - ERANCH No-
04-23 27)
Order (Se
WP (C) - WRIT
46 163741/2 [24.06.202 GENER Dtd. at
s lo23 3 ;269/20 T NAYAK AL 5023 ?RANCH No-
05-17 44)
Order (Se
WP (C) - WRIT
47 163743/2 |24.06.202 GENER Dtd. at
o lo2s 3 32285/2 A K JATT oL 2025 ?RANCH Noo
09-07 1)
Order (Se
WP (C) - WRIT
47 163744/2 [24.06.202 GENER Dtd. at
1 loos 3 ;269/20 T NAYAK oL 2025 sRANCH— Noe
05-17 44)
|47 63745/2 [24.06.202 [WP(C)- |T NAYAK (GENER Order |WRIT (Se




2 023 3 1969/20 AL Dtd. BRANCH- |at
23 2023- |7 No-
05-17 44)
47 |63746/2 |24.06.202 |[SONTC- GENER giger CONTEMP gie
3 023 3 345/201 BAPI SAHU  np 2022- |T No-
07-27 4)
SA- Order (Se
47 163747/2 |24.06.202 GENER Dtd. at
4 lo23 3 542/198 A K BISOI AL 2018- No-
05-11 4)
Order |[BAIL- (Se
47 163748/2 |24.06.202 i?i?igo 7 R NAYAK GENER Dtd. 1 (CRIMI |at
5 1023 3 01 AL 2021- |NAL No-
08-12 |MISC-1) |1)
Order (Se
ABLAPL-
47 163749/2 |24.06.202 GENER Dtd. at
6 1023 3 i265/20 AK PATRA AL 2016- No-
11-03 1)
_ Order |BAIL- (Se
47 163751/2 |24.06.202 ‘?23?532 MK PANT GENER Dtd. 2 (CRMIN |at
7 1023 3 022 AL 2023- |AL No-
05-17 |MISC-2) |[8)
Order (Se
CRLMP- WRIT
47 163752/2 |24.06.202 GENER Dtd. at
a8 llozs 3 212/202 MK PANTI AL 2023 gRANCH— No-
05-04 13)
Order (Se
47 163756/2 |24.06.202 |MATA- GENER Dtd. FIRST at
9 |023 3 73/2023 |° PATNAIK 0 2023- |APPEAL |No-
03-09 4)
Order (Se
48 |63757/2 |24.06.202 |FA- GENER Dtd. at
0 |023 3 68/1993 |1 K PANI AL 2000~ No-
04-26 4)
Order (Se
FAO- MISC.
48 |63758/2 (24.06.202 GENER Dtd. at
1 023 3 200/201 SN AL 2022- éggEAL No-
11-18 : 5)
WA— Order (Se
48 63759/2 |24.06.202 GENER Dtd. WRIT at
2 023 3 ;11/201 MK NAYAK g 2023- |APPEAL |No-
03-06 0)
Order (Se
0JC- WRIT
48 163760/2 |24.06.202 GENER Dtd. at
5 023 5 3292/19 P K PANI AL 2093 ?RANCH No-
01-04 32)
0JC— Order (Se
48 63761/2 |24.06.202 GENER Dtd. at
4 lo23 3 3136/19 SK BISWAL AL 1993— No-
02-12 32)




WPC (OAC Order (Se
48 63762/2 24.06.202 |)- GENER ptd. |OA at
5 023 3 1063720 |[R¥ NAYAK AL 2022- |Branch |No-
09 01-20 1)
0JC— Order (Se
48 63763/2 |24.06.202 GENER Dtd. at
6 [023 3 38i96/2 MK NAYAK AL 2019- No-
04-29 1)
WA— Order (Se
48 163764/2 |24.06.202 GENER Dtd. WRIT at
7 1023 3 ;310/20 S J MOHANTY [, 2023- |APPEAL |No-
03-28 1)
Order (Se
oJc- WRIT
48 63765/2 124.06.202 GENER Dtd. at
8 023 3 2314/20 SJ MOHANTY AL 2022 ERANCH No—
09-20 24)
WPC (OA) Order (Se
48 63766/2 (24.06.202 |- GENER Dtd. |0A at
9 |023 3 2066/20 [HEERA DAS 1) 2023- |Branch |No-
19 05-15 1)
(Se
WP (C) - WRIT
49 63767/2 |24.06.202 (21007 | oo [GENER e, [t
0 |023 3 it AL ; No-
38)
Order (Se
WP (C) - WRIT
49 163768/2 124.06.202 GENER Dtd. at
1 023 3 31](?79/2 JR NAYAK AL 2020- ]ZRANCH No-
03-05 38)
Order (Se
WP (C) - WRIT
49 63769/2 124.06.202 GENER Dtd. at
> 023 3 505/202 P K JENA AL 2023 gRANCH No—
01-18 24)
3 Order (Se
49 63770/2 |24.06.202 §§g§320 - GENER Dtd. |CRIMINA |at
3 023 3 23 AL 2023- |L MISC No-
05-09 1)
Order (Se
BLAPL-
49 63948/2 124.06.202 GENER Dtd. at
4 023 3 é§838/2 R K JENA AL 2010- No-
08-02 1)
WPC (OA) Order (Se
49 (64199/2 |24.06.202 |- GENER Dtd. |0A at
5 023 3 2457/20 | BEHERA AL 2022- |Branch |No-
15 06-27 1)
WPC (OA) Order (Se
49 64200/2 |24.06.202 |- GENER ptd. |0A at
6 [023 3 2457/20 | BEHERA AL 2022- |Branch |No-
15 06-27 1)
49 164201/2 124.06.202 NEC(OAC GENER Order (se
7 023 3 ) — S BEHERA AL Dtd. at
1503/20 2022- No-




19 10-11 1)
WPC (OAC Order (Se
49 164202/2 124.06.202 |)- GENER pDtd. |oA at
8 |023 3 1018/20 |° BEHERA AL 2022- |Branch |No-
19 08-04 1)
Order |[BAIL- (Se
49 164203/2 |24.06.202 Zzg’ggsgo MOHANTY GENER Dtd. 1 (CRIMI |at
9 023 3 23 AL 2023- |NAL No-
05-04 MISC-1) |3)
WPC (OAC Order (Se
50 164204/2 |24.06.202 |)- GENER Dtd. OA at
0 |023 3 2540/20 |° DBEHERA AL 2022- |Branch |No-
18 08-12 1)
WPC (OAC Order (Se
50 164205/2 |24.06.202 |)- GENER Dtd. |oA at
1 023 3 511/201 BEHERA AL 2022- |Branch No-
8 09-12 1)
WPC (OAC Order (Se
50 164206/2 |24.06.202 |)- GENER pDtd. |oA at
2 023 3 4779/20 |° BEHERA AL 2023- |Branch |No-
16 02-20 1)
WPC (OAC Order (Se
50 164207/2 |24.06.202 |)- GENER Dtd. |oA at
3 023 3 4779720 |° BEHERA AL 2023- |Branch |No-
16 02-20 1)
WPC (OAC Order (Se
50 164208/2 |24.06.202 |)- GENER pDtd. |oA at
a o023 3 3020/20 |° BEHERA AL 2023- |Branch |No-
16 01-05 1)
WPC (OAC Order (Se
50 164209/2 |24.06.202 |)- GENER Dtd. |oA at
5 023 3 3028/20 |5 BEHERA AL 2023- |Branch |No-
16 01-05 1)
WPC (OAC Order (Se
50 164211/2 |24.06.202 |)- GENER pDtd. |oA at
6 [023 3 2021/20 |° BEHERA AL 2022- |Branch |No-
16 08-26 1)
WPC (OAC Order (Se
50 164212/2 |24.06.202 |)- GENER Dtd. OA at
7 o023 3 607/201 |° BEHERA AL 2022- |Branch |No-
6 07-21 1)
WPC (OAC Order (Se
50 |64213/2 |24.06.202 |)- GENER pDtd. |oA at
8 [023 3 4738/20 |° BEHERA AL 2022- |Branch |No-
15 04-27 1)
WPC (OAC Order (Se
50 164215/2 |24.06.202 |)- GENER Dtd. OA at
9 |023 3 473g8/20 |° BEHERA AL 2022- |Branch |No-
15 04-27 1)
51 [64216/2 [24.06.202 [WPC(OAC [ oo GENER Order |oa (Se
0 023 3 ) — AL Dtd. Branch at




4738/20 2022- No-
15 04-27 1)
WPC (OAC (Se
51 164218/2 |24.06.202 |)- GENER OA at
1 023 3 3119/20 |° BEHERA AL Branch |No-
14 1)
WPC (OAC Order (Se
51 |64219/2 |24.06.202 |)- GENER Dtd. OA at
2 023 3 3137/20 |° BEHERA AL 2023- |Branch |No-
13 02-28 1)
WPC (OAC Order (Se
51 164220/2 |24.06.202 |)- GENER Dtd. OA at
3 lo23 3 625/201 |° BEHERA AL 2022- |Branch |No-
3 02-23 1)
WPC (OAC Order (Se
51 |64221/2 |24.06.202 |)- GENER Dtd. |OA at
4 023 3 624/201 S BEHERA AL 2022- |Branch No-
3 02-23 1)
WPC (OAC Order (Se
51 |64222/2 |24.06.202 |) - GENER Dtd. OA at
5 023 3 624/201 S BEHERA AL 2022- |Branch No-
3 02-23 1)
WPC (OAC Order (Se
51 |64223/2 |24.06.202 |)- GENER Dtd. |oA at
6 1023 3 624/201 |°> BEHERA AL 2022- |Branch |No-
3 02-23 1)
WPC (OAC Order (Se
51 |64224/2 |24.06.202 |)- N ROUT GENER Dtd. OA at
7 023 3 207/201 AL 2023- |Branch No-
7 04-18 1)
WRIT s
WP (C) - Order [BRANCH | °¢
51 164225/2 [24.06.202 GENER Dtd. (DIVIST ~
s loos 3 §14/2oo C MALLICK oL 5029 lon Tis
02-28 |BENCH- |
3)
(Se
WP (C) - WRIT
51 [64226/2 [24.06.202 |30o07 0 |o pronn GENER mraNCH- BT
9 023 3 022 AL 8 No-
42)
Order (Se
WP (C) - WRIT
52 164227/2 [24.06.202 GENER Dtd. at
5 loas 3 32200/2 S BEHERA oL 2055 ERANCH— Noe
12-06 17)
WRIT (se
WP (C) — Order |BRANCH at
52 164228/2 |24.06.202 | .3 |PADMINI GENER Dtd. (DIVISI | -
1 (023 3 073 SAHU AL 2023- |ON 114
05-08 [BENCH- |
2)
52 [64229/2 |24.06.202 [WP(C)- |S BEHERA (GENER Order |WRIT (Se




2 1023 3 30120/2 AL Dtd. BRANCH- |at
022 2022- |2 No-
11-21 9)
Order (Se
WP (C) - WRIT
52 164230/2 |24.06.202 GENER Dtd. at
5 lo2s 3 32218/2 S BEHERA AL 2099— iRANCH No-
11-04 7)
Order (Se
WP (C) - WRIT
52 |64231/2 |24.06.202 GENER Dtd. at
2 lo23 3 32366/2 S BEHERA AL 2022 ERANCH No-
11-29 35)
WRIT (Se
Order
WP (C) - BRANCH |at
52 164232/2 |24.06.202 21697/2 |M BEHERA GENER Dtd. (DIVIST [No-
5 1023 3 AL 2022-
021 0329 |ON 114
BENCH) )
MACA- MISC (Se
52 |64233/2 |24.06.202 753/201 |B BEHERA GENER AppEAL 2T
6 1023 3 AL No-
5 SEC.
7)
Order (Se
52 |64234/2 |24.06.202 |AHO- GENER Dtd. at
7 1023 3 79/2001 [° BEHERA AL 2019- M9-C Iyo-
09-11 6)
Order (Se
52 |64235/2 |24.06.202 |LAA- BK PATT GENER Dtd. FIRST at
8 (023 3 11/2020 AL 2021- |APPEAL |No-
12-01 1)
_ Order (Se
52 |64236/2 |24.06.202 CRLA GENER Dtd. CRIMINA at
924/201 |RB MISHRA L
9 1023 3 5 AL 2023- AppEAl  |NO~
06-21 6)
Order |[BAIL- (Se
53 (64237/2 |24.06.202 ﬁg?g% o DASH GENER Dtd. |2 (CRMIN |at
0 (023 3 091 AL 2021- |AL No-
10-25 |MISC-2) |7)
_ Order |BAIL- (Se
53 |64238/2 |24.06.202 ??2‘2?32 o MISHRA GENER Dtd. |1 (CRIMI |at
1 (023 3 022 AL 2022- |NAL No-
12-19 |MISC-1) |2)
Order (Se
53 [64239/2 |24.06.202 |CRLA GENER ptg. (CRIMINA ..
351/200 |HK PATRA L
2 (023 3 c AL 2022- AppEAl  |NO~
11-17 6)
Order (Se
53 |64240/2 |24.06.202 |ARBA- MK GENER Dtd. M.T.C at
3 1023 3 16/2020 |[MOHAPATRA AL 2021- T No-
12-20 1)
WA- Order (Se
53 164241/2 |24.06.202 GENER WRIT
2 lo23 3 134/201 |PK SWAIN AL Dtd. APPEAL at
7 2023- No-




| 08-16 4)
WRIT (Se
WP (C) - Order |BRANCH it
53 164242/2 |24.06.202 GENER Dtd. (DIVISI
5 023 3 32311/2 RR DAS AL 2023~ |oN T§4
05-08 |BENCH- )
2)
WRIT (Se
WP (C) - Order |BRANCH it
53 164243/2 |24.06.202 GENER Dtd. (DIVISI
6 1023 3 32316/2 RR DAS AL 2023 |oN T§4
05-08 |BENCH- )
2)
_ Order (Se
53 |64244/2 |24.06.202 giégé/z MK GENER Dtd. giiECH_ at
7 1023 3 019 MOHAPATRA AL 2022- 1 No-
10-11 30)
Order (Se
WP (C) - WRIT
53 |64245/2 |24.06.202 GENER Dtd. at
s o023 3 éi341/2 PK BARIK AL 2023 gRANCH No-
05-05 28)
Order (Se
WP (C) - WRIT
53 |64246/2 |24.06.202 GENER Dtd. at
s lo23 3 i63/202 PK B ARIK AL 2023 gRANCH— No-
05-05 28)
Order (Se
WP (C) - WRIT
54 |64247/2 |24.06.202 GENER Dtd. at
o lo23 3 32289/2 PK BARIK AL 2023 ERANCH— No-
02-01 47)
BLAPL— Order |BAIL- (Se
54 |64248/2 |24.06.202 9441/20 |M DAS GENER Dtd. 1 (CRIMI |at
1 1023 3 19 AL 2021- |NAL No-
01-04 |MISC-1) |4)

NIC




